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qr.HMA. 33(a).—wr afagfy afafiem, 2006 (2006 T 38) #FT WY 3 % @T (ji) T ¥E
ATHTAT T T FTA U ol T TR TAGRT (AT red 6T T &, TrHd:-
1, S8 AT 3= T — (1) TH ThH &7 ATH Fia< @0 91 ©hid, 2016 gH

(2) Tg LT TSI H I THTI it AL F g g
2. IRWATT- =6 =09 #, STe T a9 & w7 AT 7 2, -

(F) "TI" T T, TH TN o AT Holve JI;

(@) "ITeAEAr FATAL FT AT TH ATSHAAT & e | H 7T FfAfdse aedaga d%, aaaea
st 5, st ARl S, % Frata seraEr omard, =9 afegeaT % aqay-ll § 7o AR amfde
TTHAT AT T IoeT HIATLM A ST Fffee (TaU==Ieua)|

(3T) " THTOTAA" AT 2§, LA AT ATAAH, 2006 FT &7 3 o ATHL AT GLHT T 1h
F w7 § ATt @t e
3. e }g am=aT- (1) =7 = F ofavia, @l Jiet w1 wErHe G A, gumted ger vd RreafEmme
sroaT e | et fRemt safE g, v sate S g @, UE st F =9 ® eryEr qrartenT i s |,
srora ToheT ot s o |1 SeEd ®9 | g1 R S aem)

FFFOFE T IETE & TAISATY-
(i) 953 "SATFA" AT AT T T S Taraeft Y& Faree Ataaaw, 1999 (1999 T 42) FT =T 2 F @< (7)
H aratearoa g;
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(i) orsx "ATea ¥ fFareft sxfaa" v gt ok g o Rt gar yaue afefaae, 1999 (1999 =#1 42) Fi
T 2 % GT (F) § FATICATA g
4, GAFET, ATHETH HAT 377 qoa Faior - (1) ATHETT U I TG00 20ET T5F O F (Hiate e 6 &
ERERIRS IRk

g AT | AT T gAaH AT 2 T AT ATHET 1 SATEHae SAT 97 |1 919 T =7t i foe aw
EAul

T T2 T SFT T o6 T |, STAFA AT Fae TIH ATAGH T 5 AR G|

(2) T9T FiEt FT 7R go7 S=AT o U Sqad TaiHued e geT Jaied e awre (FHar
IFATY) % 999 S[EAT & T o T AT F AT A & AT IT AT €90 H ZHT|

5. Tl qiET ¥ ATHI FY AT FA it TFHAT - (1) F0F it F ATHG I AT A & Togh TeAT
ATHITAT T T ' 2T JHT % qHT Rt o go= § et oft SreasRdt srters i SreeEe AT g,
SreH Tte T F07 % I § T 317 @ HT T AT i qaqT g1 A1e0l

(2) TIF raE H UH TS S A g At sraem o= # fou rw fQdern # MR fFy e )

(3) IT-ULTUTE 1 3 SR A TTCT B I, TR AT, IO @' R qract ST hesT, F9r saae it
Y sroreATd O T T

(4) TTT AT T THT AT T Al ol STl qr ST ATAEH T AT (AT ST Hha T 2l

6. @l et F A it [?IfYr ik ey (1) =t gie go ' & Ffese "wtm o F 7§ 8
wELT, 2016 T ARTta T s

(2) == &ie -8 w0 § wiafa By st forg o

7. R Y safd — =7 =W F siaeta 9ot Jie w1 A 18 S99, 2016 1 i IH i 7 germ
AT 22 STFE<T, 2016 =T 57 ZI;

T AT LA TF ATTed a7, STYFd [AAate FATd § Tgol Thid Hl 98 FHT Tl gl

8. SATS:- (1) T F(ST 9T SATS THF [FH il G o TATT T S T T AT (a7 =l iy I
2.75 wfaera gfaad it fara sarst 3¢ At STustt

(2) T AT AT ATMUH & | T AT 3T FTAH AT TRIFAAT g 92 T 6 91 3T T
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9. WTeqha T HFIATAT — TToTHAT FTATAT, Y 72T USIEl & AT St  forw sqreras yreq 37 & forw s
gl

10. spraT fAweq — (1) Tviaie F foro asft a7 | stfaw 20,000 . T srorar fewie e srerar
FF AT TFETAE S (9T o6 LT T AT 7 & T reha T ST

(2) STET AT = 7oA fSwiT ST9e 51T 0 70 2, S ITeaend| Hiiad & 97 § g fhar S|
11. WA= (1) T g7, 346 R &7 0 08 FXa<d, 2016 | &ART 31 a9 i FHICT 92 AT T
2

T T i€ T TRAFIAT IF A=, THT G 9% 59 91 97 g1, UH =07 91 & A9 & g 4,
TS a9 H AHA T ST T B
(2) wfTeadT 9T, T el F HEF AT 90 H AT S0 7 7= 9o 341 o i sga-
THTTaueE fHee grr T e aedqre (F9a & aT) % 999 S[Ear & T & FHIIT ToF i
TTLTLT 3 & e a7 Feiia B s
(3) raswal wETAT fReer® #1, Tt Fig it afwFEar HF aEE F g §, 7RTFEdqr 7 U /18 9| g
I
12. gifafds THY sAqaTa Y ITAAT- 38 ShH F FAwa w0 gie 7 HAr 1A Faer qifafas 9w aqara
orT ar=r grml
13. FET F TAST |§ |~ (1) 39 SHIH % AT (0T 97 Fiet o T ofF =BT S1ieq & daer § garfdash
wfagfa & =7 § zeaaTer 7T ST aar 2
(2) S RoE 9 g ATt Rt o JrAT S0 Ror 9% TAT AT W — T AT 39 ShiA 6
st fanttaa ==t afe a2 oft @y g
(3) &= I TgITTeraRTY (forae) arferspa st g e # Fi=aa B s
14, T YT T 7T 97 Fe e sarer e aferfaam, 1961 (1961 FT 43) & IUSel & I F:7
TR AT ST IS ATHERL AT ATEA A 07 o ATHA § Tah 7 LTl
15. AHIHA- AT 3T SHHT Feaa Faen I =7 o 907 ' § Ay S S awwet gfagfa
Ffafazw, 2006 (2006 T 38) 3T ar<r@ 01 fegae, 2007 F AT & 99, 9T ||| @< 4, § THTi9q
TeaT wiafa f&afeem, 2007 F saaet & srare G srowm)
16. Tl TSt FT FHIALI- (T THIMTT F €T § 07 Fief & 97 ' # FZd gearazn forad & =
ﬁmmmw,ﬁwﬁﬁﬁ{%w@ﬁw, 2006 (2006 =T 38) =¥ ar<ra 01 faga, 2007 F
AT o TS9= AT || @< 4, & wariord avawrt afagia f&rfaa, 2007 % swae % s B srom)
17. E9f i€t # HIAATC- S0 T1S ATLAT 579 8 FTT ATSHT 1 STIT ATedt A § FIa B0 S
CERIEEARI
18. FHfter FT Rar- FHTer & faaeor % Haer & Sraraty, reaswdt Hareaat g7 I 560 TU sreEdt 9,
TS T ATHETA & T | 9 U T K1 53¢ F A 0 37 ITedqehd | AT TH THIE TS FHIT FT FHH
H F 50 Tierd FT USier a1 99 Usiel & 979, 376 AT T HIAAT 6 (o0 GEaamsl H
19. AT T¥HTe, faeq #@smaT (st wr forann) f sfeEaT "= 4(13) s0g v tH/2008, ariE 08
HFQET, 2008 ¥ fafwfase ster qit Mae =i o =0 ShiH & daid FRIH S@uEis 92 aR] g

T % TSI & e |

[®T. /. 4(19)ssequ=uH/2014]
T T, S &=
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ia @i 9i€ 2016 % forg s o=
(MELTAFATIATE VAT HLTT 70

wemmaam | [ [ [ [ [[ [ ][ |ammam [ [[[[[]][]]

ST FT WA [ T [ F[]|EH [ TG S

A T e H =h/f2HiE 3% &/feATE 3% i
T & (3 S o 7 A7) e

(3T #)

(9reaT )

i % (s ) (a3t )

HEEEEEEEN

O HEAT AT AN 2T

aacs ff Rafrfarfr=afe | |, =] ) aubigen] ], ReafRaee, =] | sl st
TG () FT AT (ATH A H) HIS[ET AT (Moo e, A< Fls ol

srer fafar( sraaen)

TS /AT /AR /A /aTe st |, (ITdFT §
L TF)

FUAUEIIN AU L)

TS /ST AR/ /AT et /. (IT4Fd | 7
HIE THF)
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FRMTE® (ATETfenT & 7T #)

T/ /e AT s st |, (Iudad |
H HE UF

TEAT/TeheT TG T/ATHATEF T T I4T (FETT a1 7 o)

HYeh T AT
HT L&l
Sy |

ATIAT 7 SART ATHIRT B (AT TATST) AT ATT AT e FhaT ST

g AR F1 =1 (F-8e €7 § qie @ g1Ra FE & AFer #1999 7@ F )

Remmmearam |  wAuesiue [ fiduaua (TATESTUS F forw 8 siEfier Srdtersst ford, su a1 8
FET FTEe Areet ford, fSiuaue & T 16 siht Frse arset o)

/TS
st

O ; H/ZH TAERT AU FAT §/Fd & U 099 9am g/ad g o s a9 2015-16 # 0, Jia
Tee ATt | H/EHTET Tt (Harer 500 AT & SfaF T2 gofl & o (i) snags wa= § &t T g1 981 &,

(iii) = et % forw &7 T TAAT o AT TAT 39 ATAHI TF FHaedl il 98 S q87 o g (qF qa).
TUSie/dT Th1H & [SQTTaral il aHaT 347 2l

EASLIAS FEATET TEET
(TEET AT CHREIEEED srfSraTa®

SIEAEC] T

/ST & AT Afawret it arirg afgq o9& v
ST geaTeT
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IS T e Q¥ TaTEt ST A g
R[S FT e
TaTE:
T AT T ATH T Tamg 7 AT
qar qar
TEITEN TEITE

fag srferrior ot (U=, u%.) = (AfFeET, o9 SEEs U930, T ST 8)

................................................. , TI9 s & a9 QU 0 a9 &1 FHaEr,

TSt g ag =T wear g & § srfeim g afe & 4l g o =0 F1or 93 U0 & 9 %
FAT Aiaed T 979, 2015 § 5941, qfte w2, geaiaid #ed o Bl o7 avg & oFeq w3 i o

erfaFaaT 21

TH. T, % [0 3T IHT S THAT ZEATAT (THLTF. FTATH) weverrrrrrersrsnsnnssnsnnrsrrsereererereeeerns
T

IEGIED (T=. 7T, FT HIgT qied Fdl & geareav)

FAA FATAT ITANT & forw

aaad | Sruue| HersuH  JeRy AHET | TALTE. | TTd | AR/EEHUE | &S
e & | . q. I CEIET ST Mo | AFee BT | e
i ST F | frarE | R | By | @A) | e

EARIRAIC] (Bi/=T) AT




[ R -8 3 (i)] R T AT 2 STHTEIROT 7
T T AT 5
e @t i, 2016 & A3« ¥ Aaert % forg g==n
< qiae @t TiE, 2015-16
1. o & oot T FiT AT Aigd Mart T Haad1, TaIUF, FT9l, gareT
TeTel S freata=meri v fasht & forw Shiftaa g
2. fReer & Hew wfa fRerers, 9 ad, =Aaw Af9e™ 2 39 3fiT SAfadwan Hasr
500 I ZRM|
3. aiet ¥ e A FiE T T AT Tl gRIT S ZITee T AT 92 i 2
4. FEF TR fRae s «ifa=
5. =TS 7 T FATIT ST, AAET B § Ifearad ard qar B0 g 7
S[2 @1 | HrE STHT FEEAT ST0AT)
6. TA - IRUFAT AT T~ TIFT AT 3 TG &
7 ¥ Erar et & e a7 afFad g & ss/aRagadr 9o 1 A
AT 979 F forT e =T 7 =317 3
8. ATHIA qiaeT T ST AT THY TFT &1, ARt F =7 F srfermaw ar
AT &l ATHT F T Bl
9. gfroeEaT safyr R fraE & 8 av |
10. I3- TReEar S Rt % 59 a9 & 9 qrdEt 9w
11. faskear %ﬁﬁ/@ﬁ@-mﬂﬁaﬁaﬁwmaﬁ
|
12. = F9d FISl 6 THHT TG00 | IFq ATAHAAT 6 & AT o9, et Geqrl, TAUwar §
=T Rt T, YET AT TETAHE A 3 EHET 2
13. saET IO Tt AT ATOST Sl il «TETY 3T ATHITESE ST 9 3T
THTAH AT
Raas/amEet F forg sgee
@) e gt gt & ot g =R
(@)  oreL Al X AT IqEse g a% ATHS[E AT ST aear g AT S [t aereft s aswdr )
@M AR qEAATHT gTF SATaaT T ST F:2AT § T GeaTeATH il STIHTora I & 1 IHehr qoF 0
TEQT Y AT SHHT HATIA AT ST Foh1)
@ = sEEe At A i 7 R strar g 91 Fear FEres 9 wr A i g S ge
STeH STHTOTTS ¥ SHET SATTATIOM T STHT F¥ AT SHHT TeATI AT ST 5361
() FuaAT et § T araiEa gl qraya @ ASET (TESET) F UE G o a7 g @ ot
(FFarert) = forT 3etsy g
(@) AR AT ATATIORT & AT IJEAT STATAT FT I F¥ ST IHHT ATHATAF HFT FHAT ST FHAT 2
(@) =t fAeer ararfess & A & 3T STo a1 arHiET gl sy T8t gni
(3)  TerEEreE AfT & I GTed F & o S =rar # fEewr §)
(31)  FUAT SF @A T T84T FA 9, A TAT 2, I aAfaera srfegi=ra #2)
(3) qITFEAT 79 ST 37 A5l B
(

o

AT STEATAT T ool Fel
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43

43
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e F afdw
e (G A1) fRererh &7 s o sroem)
T I% AT it STETAT STef-aTi R e u= iy STt g1 SATST T 9N ofraae 99 § QU 10 §
G AT STHE § S @1, SET AT ATHAT &1, % S0 a1 ST
Fereri, Fiaea =0t aiet 2 e 7= Ja9r3e www.rbi.org.in T 3TEH 2|
T T AT Tt HFT 4T, Fiet & ATAHTl & o s a7 v 7 arfere s3fwpat & A
ERSCET ]
AR T FOH FATET § Usfigd ORI SITUIT qT A9 &1 gsiighd SHTTTS ST &Ar
STTURTT|
T FET & ATHIHA &l G Fd FhT T8 FaaT ST Tl gl
HISIET ATHIRA T Terer FTATErT T STrer Ficeh (Med AT ST 96T g
e goaw A= & T sraes = qa # &F aiE F 979 T w1 e F diaw

(31
ETFTLTTOT 3T STRTARIT ITo e 3 forT a7 )

T S ITTH FT ATITAT Aol HAT @ AT AT ARG Rora 99 & Fewreqw st § Faferfed #v feema

ERSGEL IS

CEIRREERE

ARAT Red 9,

ATg qar fawrr/
SR AT

()

o et farmrer e v off 9t =9 8

e FgrvaEs Ty

AR T yeg faemr

T FEATET

B, TS - 400 008, HRITY
v F9 et F o g F A ¢ Faeet F afdswe s wider 9z ¢ g6 forw g1 wsle/dw 9
= T fEreroaret v Sy T 4 /)
ATAEH  geaTed?
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EEECE
[T 5 (3) 7F]
g & whig
| LG I
A TF....... [odo,
AV k2 1V | DO SO PO ORI £ KU LD
1 F0) F SATohd Tod & AR T2 aF 4TS 9, 8 T Al TS g AaA
T FTUE & FF & [T F, mmmmmemen (ATt e &) T T A F ..o T B -
--------- (FF 3T oTET) F A AMERT AFI/TATE STR/AT HEAT TR FATM.eovoeos e JIATR
............................................ T gl
(ITehal AT T HE/HTe)
Form ‘C’
[See paragraph 6 (1)]
Government of India
Tfys el dge (atalT Mee atve)- 2016

SOVEREIGN GOLD BONDS-2016

Certificate Number-

# udg g1 IO war/adt g i/ ofmdt _ ,  afee wfpew w@el s (|fed diee aive), 2016 F oA
s AT F IS Ty g TEE T 99T (A Tee Jive), 2016 F ST e uw i
Fi  _ gfderd saTer fear STuem, et q1m i gy 7Tg 9¥ —-———- AT AT v aréra & wtaay T s
EERE R T IFATAATT G 37T FLTH % HHT 3 A H1 [Aeq g a9 F AT qRam i ar@r o Iuesy

I hereby certify that, Smt. /Shri

is the registered holder of units of Sovereign Gold Bonds 2016. The Sovereign
Gold Bond will bear interest at --------- percent per annum on initial investment of [J. , payable at half yearly
intervals on and every year. The Bonds are redeemable on ------------

-- with the option for early redemption from fifth year on interest payment dates.

3TdE UTdhdT BT &l AT

Application Receiving Office name-

g THTOTT TOTEAT ST & oTd: geareA aedqF At |

This is a system generated certificate and does not require any signature.
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T T
[f=T 15 3]
AT
RIGH —mmmmmmmmmmmme- (AT 3T 94T), T e EREIUR I E T R L T L LUl 1) R — % YT

wagrr fAefetea safEaat & TR F3d § s | #0/-AR 4 2 1 g gfasfa/are v
ATAFTT AT ST ST AR TrA A FTST T 37 T FT TqHT AT I00d F2:

CUE G RCERUE

T FA F | WAFTACH | A A | Rt w73 s | gnw/Ar F | §F o9rd #w
T SIEAEE] T AT Y | g dr S\ | | fear

AT STaaEF BN I AT SITQIAT: ST STAFT A AT 30 ARG il AaT5F g,
HIGH —mmmmmmmmmmmmeae ITAFT ATCAAT Y STaTewdT F I AL/GATRT g 2 A Rty § ofiysfmdaari--—--
---------- T R Tfag/aTet a3 T aeEHT ared A oy e A A 2

-------------- FT TTAEATIA 8 37T ST TETF —-mmmmeemeeeee W A @, S S ATHIEA o6 TSHLOT I T HAT
ST

T (e (Feteh THTTS/ FTAT 9T * geare)

(L EALC R

1
2

qradt
s B (ATTRAT T A1) o Te7 § T2 i THTOMTA/ANTAT HeAT , T - AT
-------------- ST ATHTE e il ATHEANHIT aqT g ST ATHIRA Tof 130T =
FOIT AT § FaaTa AT AT F 4007 § ITed AR BT o0 Hiel
TETTF ——mmmmmmmmmmmeem

R T
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TIT T
(TCITE 15 29)
AT FT A\
TIZH oottt (AT 3T T4T) TAERT TR v, T HI/ZATC
FT e =iF THOO/aiE 6T @TAT 83T e, AT ATFIT IF F AqH KT
ED R VK1 £ -1 £ S @) B THEFETT AT e R
ISt TR T AT 7 T T 2/F &
Wi yHTog=/aist % faawr
et #r are I FT T I ER IR LY ATIAr (F)
&1
£2>1 1 A (Tt STHTOTIST &4 (FT)/
ATEE: v FITAT YTER(HT) F gEATe)
TATET % AT Aigd gedqTer< 3 ST IaT:
1 PP
2
afr=sia
=5 IR TR 5121 AU SR % o
............................................................... i THTIE/N U e ar & U guey AT gsienr
TTT oo ee e SLEA 5= TRV T EARUCE T e o — GUEIERIS

F ATH) % TeT | ATHIEA ] TF FA AT ATAT A Fd
LA = A FATFT AR (o,
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T
(T 16 T)
T THTIS T geqiaeon
FIEH® e (3IAYF) UAgWT Sqfared T=iw WHIO9S He r
....................... FT e Ty e T BT H ., TTAET,
;1 AU FAT  TBAT 8, ceevereeeeeeeeeeeereeenensnenens L L 2 B E e I T
T v &0 % forw e &1 9T 39 o & g gy 97 7 fefefee s uw s s
A AOATEHTRT BET AT AT e (srafefi/=),  SEeh/IaEt
fAoqreaatell, WemEEl AT FEQRAH A e T sA@  war /A 8, 8
T oottt TE{E JHTOTT HET ---me T WEH/FH* gEATArT T T smery
T W & F T HLAT /FH 2l
212 SRS AR TAERT TE AT FAT g/AT § % /AR gt R

%dT;ih * AY/ZATY USiiahd AT 4T g % HE0T*, qH/gH geaiafed [T 0 sers aa ST Taid STHT §/gHT
ATH(AT) T TARLOT FT AT AT0/ A/ZqTes AT () T2 ahafaa w2 fgr s

@ F/BT® oot et (3IT¥F) TAEIRT Tg Sq2re FaT g/F<d & o S siafei(ai) +
Haer o I/ TAZTT gEATAId o T T2ieh o Totlehd AI¥ 4T B & HIL0T, SH/Ive* GEATATLd qal (%0 T 9T
T T T T THTTT HY/EATS ATH(HT) T 74 6d w2 347 sy

TEAE F FTT H, AT e, ((55) Y (FTE) crreeeee et env et 3 BN
............................... ENRE IR EAVE R CIRCRIRIT

................................................................ SATE F TEATEAT

........................................................... *k q—aT.....................................................................................................
#£1 Sufegfa & \-;qeiﬂ) ATH: BATHE GTET | crvvrrrerriii i e
FEATEAT T 1)

................................................................ AT F gL

FT IAEATT H ITITH ATHA: SATTAT FITT | oerermsermrersese e
gEATe fhu T

* ST AT A=l gl, 39 e |

@: = TTTITE &1 TN e aot T ST & STa 39 Srores 7 it &9 F geaia<o 2
**: (AT & FEATA, STAETT ¥ TdqT| TETg FdqLH ST AqRAT T T gIHAT AR




[ I-@vg 3 (i)]

AR <pT TSTAA ¢ SHTERIT

13

Iy |

REIRFREED AT fsfT 3
1 |ewdT R dw 1 ufae 4= forfoee
2 |¥T dF AIE dHET TS AR 2 FATTer 1T o forfaes
3 |2 &% Ui gavEre 3 | gfaee &= fafaee
4 [FTdF A AT 4 TAATHE e d [oIHeT
5 [|¥2= % wArE atearer 5  |gaeredt §% fofaes
6 [Fe 9% AE ATEWERRT 6 [|Fewa 9= ferfes
7 [zoETETR 9% 7 |wEEtuw a8 fefiee
N ELELEET g  [|arseTeEHTaE g forfaes
9 |5 ¥ aetar 9 |Z=wiz % frfies
N EEE R TER 10 [SFE-FeHT g fofaes
11 |[% A6 wETg 11 |Ftes d= forfaes
12 |FFTEE 12 |7 397 &% fafies
13 [Hewt T sitw 2w 13 [@Tes Afgsr &% fofies
14  |FOTeE d% 14 |t e 9% e
15 [T EH 15 [Fframer & forfaee
BN EEREE 16 |vame 4% frfies
17 [ e e P SYRa
18  [TedEe de Al Fiws 18 [qfirerTg weheree a e
19 [dSITE FUHA dF 19 |7 &= fefaee
20 |UiTe Uz fHy 4 20 |dew Fw
21 |FfRFed®
20 |FfFaw §% it AT
03 [gATEeE & W AT
24 [THTR
o5 |ESETdR
26 |srEEtETens d forfies
27 |9 wigar 9%
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Fe=a ARt d%
1 |37 TAA 9% Thied TAAT 23 ASEr e §& e
R EECIELE R CPE e T 24 AT ST 9
3 [dzad srade 9 Ul 25 CICIECIRSC R
4  |IF FEATRY g foffHee (Tt 9F) 26 AT S
5 | TexAeaEe ST 27 TeTT ATeE dF
6 [ st stwivar 28 T2Z dF ATH ILTeTE
7 [ o Al Sl pAT Ao 29 [STUwHT - AT 4
g  [AF S I 30  [TeftuE S
Q [ AT AT EThITEAT 31 FHTHT TS o T T
10 |F% Ai® -t fereft forfees 32 FEe 1T g e
EBNEIEEEEED 33 HIATACT S ATE AT
12 [Froadt wrRam 34 |TATEeE dEwEiw A ffuee
13 |[FAEEdw 35 e qea usi
14  |forrET 9% 36 ECECED
15  |fE&Es A 37 |dteeforT de wsfidte ST
forfaes
16 |#iSe THTSIA HITAE UT Taeehe 38 AT F SeTAqTA
EET
17 [SLordw 39  [Ferer sitezform o
18 [STTUE g% ferfies 40 T oF
19 [ETHIT U oeTs AT HidTer 41 |EEEE U wTEiEAd I o9
frfies ATRAT
20  [Srft Wit 3 % wAT 42 [AfFaT faes S FrTTeE
21 [F ATE &% 43 |t AR wae
20  |[FUE g 44 EREED

AT ST A Ao & AR S
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Fgay 11
firlt % Wree atee it ot & forw we=me st & =
| T el ISEELE AT FITAT % ATH ET_.FT faw
1 | &g waer [ELIECIRESEE: ] ArTperH RIEnE TR RIEETE T | 532,001
2 | ;e IECICIESEE ArTperH SEX] SEX] T | 532,201
3 | sy [EEREIE TATT e ea A | 524,001
4 | spierwer [ERICIRSEE: AT AT TR T | 533,201
5 | g wer [ERICIRSEE: AT TS TS TaEr | 533,242
6 | FIT LANELRLE mgaﬁw SaAYTETE SH SaALTATE ST T 500,002
7 | @R IETS 98T IRETSAEIE RETRAEI IEEERIEIES T=Ar | 500003
8 | sg = IESRELE IESRELE IESREIEN [ESREIEN = | 520,001
9 | serwaer FAA faeafa faeafa faeafa w=aAr | 517,501
10 | gy o2or rsraTET T = =% | 534,211
11| srierseer IESRELE AT BAGRERES BRGRAE TS = | 522,601
12 | sigwRe | o RELCEl TR TR e | 533,101
13 | serwxer | Fremamrm=w RELEH] AT AT s | 533,255
14 | gy [EEREIE T T T T=A | 507,001
15 | s y=a [EEREIE TATT FATAY FATT A | 524,201
16 | AT II9r BT CAS AT AT T | 522,503
17 | g I BT AT AT SEIE] T | 522,201
18 | e w=ar CromETTTTT IEIELIDIE) EFTT B T | 535,002
19 | strer e FAA FAA FAA FAA T=Ar | 518001
20 | st w=er FAA IGESKIE] AT FTAGEAT T FreTgEdr T | 517,644
21 | gy IECICIESEE FTRATEST FTHATET FTHIATST T | 533,001
22 | sy [EEEEIE HEgeraaaq A TaqH A TaaH T | 521,001
23 | e w=er [EEREIE NEELE NEELE NEEIEL = | 521,301
24 | er e [EEREIE LIRS BIEAS BIGAS T | 522,002
25 | ey IEERELFEI ST qTATRI TSRS TFA | 534,260
26 | At IR EEREIES ENEEICICS AT AT T | 504,001
27 | A= EEREIES EEIEIEIES e freTTETE w=ar | 503,001
28 | g yRw FAA BIERIEH T T uv=er | 518,501
29 | sy R [EEREIE TEETAYE AT AT w=er | 522,403
30 | st e FAA FEoAT e o T | 516,115
31 | e waer FAA FLAA AT CEIGLE u=er | 518,301
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32 | A wRY [EEREIE LIEEIE! iRk iRk TE | 521,201
33 | serw=er [EEREIE e T AT SIS T | 521,121
34 | efer e EEREIES Teh LT LT = [ 502,110
35 | e wEer EEREIES EELIE EELIE EELIE T | 508,001
36 | e waer RS ESICIEIE FETLET FATET TS | 503,111
37 | s w=er FAA FARAIT NGEX NGEE] = | 515,801
38 | afier w=er EERELES LR CLEIES LFCLEIES LFCELEIES T | 509,001
39 | e wEer EEREIES EELIE RITIES R ILIES T | 508,116
40 | st w=er EEREIES AT AT AT T=Ar | 506,002
41 | stig w=er FAA LR FAAIT ELLIES =S | 515,001
42 | g g9 T fawafa EELIRA EEAIRA = [ 517,101
43 | stie w=er EEREIE ERREIE EREEE] gARHIET =S | 506,001
44 | AT IEar EEREIES FHATT FOATT FLHATIT T | 505,001
45 | st w=er EERELES EEIGICICS T T A | 503,224
46 | srer e [EEEEIE TRTNEH [ AT REH AT A T | 534,101
47 | T IEa EEREIES gARRIT STE ST uFaEr | 506,167
48 | e R EEREIES TETIoeAT ERAR ) ERR T | 505,172
49 | g WA FEERELES TTET TET TET T | 502,001
50 | eierweer EEREIES EIEIEIECT AT EIGIEIEC T T | 509,103
51 | sfier w=or EEREIES AT B ECCICIES AEFATTE T=r | 506,101
52 | e waer [EEREIE % Te® T u=er | 534,001
53 | strer waer [EEREIE [EEREIE G R R S BRI RS T | 520,002
54 | ser yaor EEREIES FLTATT ST SUEIRES T | 505,327
55 | afrer w=er EERELES GRIEES LRIC LRI A | 508,213
56 | st w=er TEAETE BT | EIETE 9TET AT GTATETE T | 500,004
57 | afrer w=er FAA FToT FEOIT FEOT = | 516,001
58 | st Teor IEEREIFEI AT ey e TEr | 534,201
59 | =ter wEor IESRELEL T TET=Eaq EHEED] T [ 507,111
60 | @ wEer IECICIESEE RICLiREE: ENE=E ENEE T | 535,558
61 | afier w=or [ELIECIRESEE:] RICLiREE: AT TR = | 535,501
62 | aerwEer FEREI T=F frfie frdie TEEr | 502,103
63 | aerwer FEREI rETTeRT NI NI TEE | 505,468
64 | aeruEer AT = Rree Rz T=EEr | 517,001
65 | ater wor [EEREIE THRTIH B BT T [ 523,155
66 | arerwor [ERICIRSEE: FhATST AT AT T | 533,440
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67 | aterw2or ey | famETrTm Y | Remrareaee CromaETrTTT = | 530,001
68 | sfier wor [EEREIE TERTOTH FIET FIET A | 523,105
69 | e wor EIETE HTCET STERTETE EEIREIES TS | 502,220
70 | e wor IETS 98T IEETSAEES Brgersret et u=s [ 500,015
71 | sgier w2or [EEREIE TERTOTH AT FTe A | 523,001
72 | st wRor [EEEELE] ATeTeA N[ H FreT Freqw = | 534,350
73 | sgier wor [EEREIE JATEAT FTTTAT FTTIT A | 522,101
74 | aier w2or IERICIESEE: FATHRTITT ST AT = | 531001
75 | ater w2or IEMICIRSEE: FATHRTITT FfTaTT T T = [ 531,116
76 | aerwer 2R FATFIET T T A | 506,164
77 | st w2or EEREIES LRI firterreT frrterreT = | 508,207
78 | sigoumer | SRR %3%"' Sqcrare i | dwaara i | TN | 500,001
79 | srmwRer A R et erwta TS | 515,671
80 | srier waer [EEREIE TqE SN ST R TEH | 534,447
81 | sty waar [EEREIEL A FIST[EH HTH FISTEH FTH T | 507,101
82 | sy wrRor [ERICIEREE] AFFTH | srraTeTaTET | STETeTaTaT U [ 532,185
83 | e wRer EEMEIES anfemare A T T | 504,208
84 | aeraer EEREIC] TEATE TEAT TeaT A | 509,125
85 | st gwer EEREIES CIGICIECT T | STE= AT T | STEA LT THAT 509,301
86 | sewRer A AT AT AT US| 523,316
87 | spier wor [EEREIE GRS T T A | 524,101
88 | syier wor [EEREIE TERTOTH Fraf Faf A | 523,230
89 | sigrwxer | MeamETaREw | HarE | gy g, | @ awos, | TFE | 530,004
90 | ey oer CEREIEE R %’ar(raga’f%w T FARET | FEO| FEAET T | 500027
91 | arerwor EERELERIES IEETESEES ErTETE e = [ 501,101
92 | srgrwEer A R e ks T=EE | 515,201
93 | ey wor T e e RGICEC T | 516,390
94 | ey wor T [ AT AT T | 517,325
95 | siergRer FAT Freqe Freqe Freae | 516,360
96 N TATETET AT EIEALY NEIEIE TATETEr w=er | 781,001
97 | eww fem Eau GERES GEREY A | 784,001
98 SLara) fem AT AT AT w=Er | 782,001
99 E L [EEUES famg T T T uFer | 786125
100 EE) [EEU T RIS HTARrE T=A | 784,125
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101 TaT [EEU IRELIRES MATETE MATETE T | 785,621
102 a9 IEEU IELIRES STETe SIREACY T | 785,001
103 | s EEuE Rz Rz Rz T | 786,001
104 Epp [EEU IRELIRES IBELIEES IEEESIRIES TFAr | 785,640
105 | =W TATETE qEATer T LEEIE LEEIE LEEIE uFer | 781,335
106 | sreer TATETET AT EIEALY ﬁwﬁ ﬁwrﬁ& R 781,014
107 T TATETET AT GEEIE] EIECCIE T = | 781,301
108 T [EEUES [EF UK THATT T u=er | 787,001
109 RS [EEUES FITT e e u=Ar | 788,001
110 | s e T fr fr mEr | 782,460
11| s Pz =TT . S T | 788,710
112 ELE) TATETE AT TAITET FIRLTATT FIFLTATT w=ar | 783,370
13| smw | el e | e Al st wrdr | 783,301
T Sy T STy STy wrEr | 788,151
15| f=r TeAT HATA T AT EIE EIETREY T=Ar | 800,004
116 | fa=rw TeAT HATA CIERES AT AT TS | 802,301
M7 | f=r TeAT HATA ARTAT AR AT T | 812,001
118 | fa=rw TeAT HATA I LIRS T TS | 811,201
19| f=r TeAT HATAT EIEE EFAREirak IEEARERARD T | 803,101
120 | few ASTFRTYT Aeat weraT weraT uFer | 847,211
121 faer AT —— S S war | 846,004
122| faer AT e e e mar | 852,201
123 | fagw AT HEATA RLRGRES T T e | 813,102
124 | fagw TEAT HEATAT | TeAT Srfver | weAr stvdren TEAT S u=er | 800001
125 ﬁgr( ASTFRTYT \Iﬁi'zr[ aﬁ%gr{ aﬁ%gr{ T 854,105
126 IEFARS ATFFTIT \Iﬁi-q-[ W \Iﬁ‘rq-[ LEE 854,301
127 | faer AT S— — S mar | 841,301
128 | frrw TR S A St wrEr | 843,301
129 | frr TR - - T mr | 841,226
130 | feerw TeAT AT m dimars (fFer) | s (fee) | w=en 824,101
131 f=r TeAT AT CIE LR EELES EE: RS u=ar | 802,101
132 fo=mw TaAT EATA T ECALIEIC EREICIE wsar | 804,408
133 | fagw AT HEATA LA ST S war | 811,307
134 | faer AT T T T mar | 848,101
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135 | famm TR T T T e | 851,101
136 | famm TR T TR TR e | 841,418
137 | famw TR T e AT ENEEE) e | 845,401
138 | famm TR nfer S S S T | 845,438
139 | famm T AT AT T TR e | 805,110
140 | faem AT AT AT AT TS| 842,001
141 frw TR frar T AR weEr | 841,428
142 | farw T AT ey I T e | 823,001
143 | famm TR 7T T T e | 846,001
144 | fEw AT eI g AT AT wer | 821,115
145 | famm T AT Forreht ST ARk e | 844,101
146 | =EE TAL TA A T TEAr | 492,001
147 | =R A RIS RGNS faemae TTA | 495,001

QEEILKES QEEILKSS

wrsfre=) wrsfre)

148 | z=frorme T FET SRIEETTE SRTEETE T | 494,001
149 | z=frome T &3l % =t T | 491,001
150 | ==fiemre TAR [EEIENEE Frear Frear uFS | 495,677
151 | zefrome T s i i weEr | 494,334
152 | m=frome T = o S weEr | 491,441
153 | efrome T T T T w=Er | 496,001
154 | z=frome T T SIECTLRS ST w=Er | 497,001

Sl s 490,001
155 | g=frerme T Kl T FreeuEey foers | w=e ’
156 | faweft faeett faeeft sfifier | faweft Stifyer et Sfrder T=er | 110006
157 | faeeft et < et dT I TITET w=sAr | 110002
158 | fawelt faeelt < faeelt Ff EEERCIN EEERCIN T=Ar | 110001
159 | faeett et faeett @ EEIED ratae w=Ar | 110,095
160 | TR faeelt ﬁﬁmﬁw EEUSEIEEY EAUEEIETES T=Ar | 110,023
o S S Fricg;;.r:ﬂ dl{lqull_\rlé:f@;q@ dl{lquggif@;w wdr | 110,028
162 | fawelt =it TS faeett gfer AT AT T AT T=ar | 110003
163 | freeft faeett feelt 7 FOT AT FOUT AT TTAr | 110051
164 [ faoeft Festt Hm T T T AT T | 110015
165 | faeeil fawett ngrﬁﬁj%ﬁ 7% feeelt sfrfiel | 7% Resfrsiefiar | o= | 110001
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166 | faeeft et 7% faeett afar| Tt FTARTST w=er | 110019
167 | feeett ksl el 3 EEIEAEEARS EEIEETARS w=sr | 110052
168 | IA RAEEDES CICE IS CICEEE RICE TS T | 364,001
169 | 9 | srgwaTare qEATerT | TETE et T Teft W ()| T=er | 382,010
170 | wmera | srewaTaTe qerer |AHETHTE 2] T T T | 380009
171 | e FEET =T FeT F=T TFSA | 387,411
172 | soem BRI AR TTTE FTTE T | 362,001
173 | soema EEE) = — e T | 392,001
174 | s | s g | fEET frzooT e T | 384,001
175 | srera o Tieer Tiger Tiger w=Er | 360,311
176 | prera EE LA A= aeE aqeE T=er | 388,001
177 | e TSI SRETLIEY TIEATT T = | 363,001
178 | orema ESE EEERk Lt =477E T4irE T | 391,110
179 | wsra | srgwarens g | |maseis [ERa A [CRaikRAlES u=er | 383,001
180 |  vrera TS EIRCLES TEET TEET u=sr [ 360,575
181 TIT FEreT qET g CIER I T 387001
182 | v | srgwarars gearad | et FATT FATA weer | 382,721
183 | v | srgwaTaTs geaTad qTed e e ueer | 384,265
184 TITT FEreT qHEET TEETET 9T T 396,445
185 TITT e EIRCU CILCU I EIRCI I T 394,601
186 | eeTd | SrEHATATE YEATAT |AGHATATE gL TASTATSATE ECEIEIEIES uw=er | 380,002
187 | v | srgwarars g | e FreraT BEED wear | 382,225
188 | mvrd | srgwaTaTE gEATad | aeEEel TTATE TTATLE wear | 385,001
TR 380,001
189 | wwwra | srewarare gemmaw | Sffier | ergwemane sirdver | sewarane sfrfien | o= ’
190 [ s EEICA STHATT STHATT STHAIT u=ar | 361,001
191 | sy T = T o wdr | 370,001
192 [ s EEICA EEIC NI BEEICA u=ar | 360001
193 | orem T T T T mEr | 395,001
194 | orem T T T T wdr | 395,003
195 | orem . S T TS S N S - wdr | 390001
196 | orem TR e e B wdr | 365,601
197 | e S — T - aferrT T | 396,321
198 | orem . S e e e wdar | 389,151
199 | orem . S e - - wdr | 389,001
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200 | T EEES ESESRIEE] HAHT HAHT w=ar | 390,002
201 | e ESES FAATE EERIE TAATE = | 396,001
202 | AT | sreETeT qEATe FETAT ST SrfrET ST ST T=er | 133,001
203 | zfamom AFITAT AT Fee FEET FEUT TR 136,118
204 | zfermom AEITAT AT FETaTE T C IR E Al R EAE | G E EC T 121,001
205 | gfarmom AFITAT AT FLAT FATA FATT TR 132,001
206 | zfrmom AEITAT AT FTEAT SETAT 98T SETAT 92T TR 134,003
207 | zfemo | STEETET qEATS T T T T | 122001
208 | zfarmom AEITAT AT R RERED RUERED TR 124,001
209 | zfarmom AFITAT AT CIEIRE AT T TR 131,001
210 | zRamom | srETaT gEATeT REGED EFAESSIES RISl weer | 124,507
211 | e | s e LIRS IELIES IERIRS w=ar | 125001
212 | zfamom | st et IEEIRl ot IEEIRl wer | 127,021
213 | ghamm | srETer gEaTeT FLATA EIE L) EIE IR weer | 132,103
214 | zhamom | srETeT gEaTeT FLATA sfiw sfiw wer | 126,102
215 | ghamom | s e LIRS e e weer | 125,095
216 | gfhamom | sraTe gearas ST THATAIT THATT w=er | 135,001
217 | g | sraTe gearas EIE! AT ATCA TS U= w=ar | 123,001
218 Eﬁﬂ o qeaTe foreT fovreT Strfva forme Shrdver T | 171,001
LS
219 o o qeaTe THITAT S S TFaEr | 176,215
o ~
220 | wer foreer qeaTerT HEY s s w=ar | 175,001
BRI | e s [t e o | 177,101
21| wrw SN ALk ’
Rt | o
222 | e AT TEATAT | T T =T - T | 176,001
IECIEE
23 . o qeaTe THITAT T | 176,061
IECIEE o
24| e fergeT qraTers FHITY A | 174,305
Ferrr ] - e (Feme [EEILRES
225 | g fergeT qrEaTers FHITY ) e ) w=Ar | 174,001
e
296 e feree qeaTerT I EFWEEE | R TFAr | 173,212
LS
297 NE. fergeT qEaTers THIL FAqGL JorET JorET T 172,001
e 175,101
228 CEC feree qeaTerT ey Foq T A ’
229 formeT YT qre qreT BIER] u=ar | 173,001
itk | |
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EEL

ferre 177,001
230 | wew forme qearem | gD RIS RIS LKl ’
231 %‘;{T formeT YT AT Exll Exll LEE) 174,303

feerr . . . 175,019
232 [ waer foreT JeeT LA &L T 273 (97 [(a7 T are fom| w=e :

feerrr . . . 176,310
233 | wRer foreIT e =T =T EEIREE LSEl ’

e . . ‘ 175,132
234 CEC feree qeEaTerT ey FANT AT AT T ’

fear . . 172,107
235 waer formeT e | T ey i fas | et e w=er | v ’
236 [ -FeHIT | e g TP et T ey e (Se) | wEew | 180,004
237 (s Feriz | A gEATT TP FZA FZA = | 184,101
238 frq-Feric | A gEAT EIREEl ARTIAT AT = [ 193,101
239 | sreqpedfiv | AT e e AT ST u=ar | 192,101
240 |seg-werfir | AR qearea AT ELLKRE IYHIT u=ar | 182,101
241 | srgpefiv | e geTer e e e v | 180,001
242 | srggefi | e gerer e e Sfrdrer AT S wrar | 190,001
243 | srgwerfi | e geer TS TrSEY TS w=er | 185,131
244 | Srgwediv | S T el oz e e | 194,101
245 | FATHEE T 7= S T TS | 834,002
246 | =RETE T=T T=T T Sfrdftar T S TFAr | 834001
247 | wwEe =T AT qaTE qaTE T | 826,001
248 | mwwEe T EECGH ST STEeTET T | 833,201
249 | zmAvwEE TT CREIES TR wher R | Sy ehe Ry | T | 827,001
250 | ameee T R I I TFar | 831001
251 | == =T ESIREIN] FATETT AT T | 825,301
252 | zwwEe T ESIKEIN] TR ¥ TS ¥ THA | 829,122
253 | #we =T TATH TS TS T | 822101
254 | amEe vt Lkl e e T | 835,207
255 | zmmwEe T IRIESES frfe ffde T | 815,301
256 | zwEe T ToTeT TTAT THHT THH TS | 814,101
257 | zmms = T TTAT ELCELE ElCEICES wrar | 814,112
258 | wAtEw e G | e @ |vErue i v e Gdfiw e ueer | 560,008
259 | FATe® STE TEATAT ELEC] A & T AT & T T | 560,032
260 | FATEH I FATEF FILETT EORCIES EAECIEY T | 581,301
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261 FATEH FFeqr Feteh AT AT FIATT L 563,101
262 | wFATeH FTRAT FeATeh ZaT ELE) ERE) = | 573,201
263 | FAleH ST FATH Rty forfy forfy T | 581,401
264 | wtew ZfRr Ftah e T T wA | 571,401
265 | wFAtew Fferor FAtes AT LEENE AT wer | 571,301
266 | FATew Fferor FAtes FIATT raTaT AT uFer | 562,101
267 | FAlew Zferor FAtah AT FTeATA FIeAITA T | 571,440
268 | FAleH LT FATH CIRCI] qRATE CIRCIS u=er | 580,001
269 | wFATew T FelTah ZaT aRy I EE s [ 573,103
270 Tt ST E AT ECIEER] FHTIEAT FHETIEAT TR 562,160
271 | FATe® ST FATEh EEIRay TR IR = | 583,101
272 | =FAtew T geaTas | e Strdter | aret sfdter | swere shdfrer w=aAr | 560001
273 | FAlEE T g | AT gfar BECEES ERCEES u=aAr | 560,041
274 | wAtew T FelTah T T (3T) T (3Th) TS | 574,201
275 | FAte® Fferor FAtes gt gt gt u=er | 576,101
276 | wFATew T FelTah AT e AT = | 575,001
277 | FAtew s geaTed | AT gfar JTEARET JTEARET u=Ar | 560004
278 | FAte® Fferor FAtes T AT AT w=ar | 570,001
279 | wqfesw T geaTaw | ST atere EEIE] SeTEeeT w=ar | 560,013
280 | st T AT T T T wrEr | 584,101
281 | #+tem WA= AT | T T TSR e TS w=er | 560,010
282 | FAlEH 3T FATER FTAHE IS IR = | 587,101
283 | FATH I FATEH PIECIE gt g T | 580,020
284 | FATEH I FATEH EERi] e FER T | 581,110
285 | Fwtew ZfRT FtaF e Pt gt TA | 577,501
286 | wAle® Fferor Fetah T e e T | 572,201
287 | wAlE® Fferor Fetah T T THET T | 572,101
288 | FATe® ST FATEH EINEENCS STHEET SRICEL v | 587,301
289 [ FATEH I FATEH T FTH FATH T | 590001
290 | Fetes Fferor Fle® bk S TLENH LS A w=sr [ 570,009
291 | =w+fes = FateF formTT TeEdt TeTEdt w=ar | 577,301
292 | FAlEH 3T FATER ELSIRES ST EIE LIS T | 586,101
293 | FATH I FATEF FILETT FHT FHT TFAr | 581,343
294 | FATeF FFETT FATeh o 1LY 1LY A | 577,401
295 | FATEH I FATEF T EEILES ERIRE T | 591,102
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296 | FTeT T FAteF EEMIE] RE R T [ 591,123
297 | wATEH I FATEH CIEES CIELS CIEES T | 585,401
298 | wATEH I FATEH IEETE IEETET IEEIEL T | 591,201
299 [ AT I FATEH T T T T | 582,101
300 | wFATEH I FATEH T FIoTe FIoTe T | 583,231
301 | AT I FATEH M gD LiEE T | 591,307
302 | FATeH & Flew (EEEUI FELEES CELIEIES T | 577,001
303 | wATe® Zferor FA s o far o T | 577,201
304 | wATeH T FelTah gt AT afraTer = | 576,104
305 | aFATew ST FATEh NEERI T A IEIEAR u=ar | 585,201
306 | FATew Fferor FAtes FET] TR T A | 571,201
307 | wAtew Zfarr Fte® AT RIRUEES L RIRURESE uFAr | 571,438
308 | wATe® FFETT FATeh IEETLEK T T A | 577,126
309 | wFtes Fferor Fetah T FLFRAT FLHAT T | 574,104
310 [ +Ate® ERMKLIECY AT geie geve T | 583,201
311 | FAte® ST Fele NEERI NEEN NEERI T | 585,101
312 | wAte® Zferor F s [EELRGRS [EEREI RS [EER R wFer | 577,101
313 | FAlew I FATEH IETEAl oY oY T [ 591,304
314 | =wafe® Zferr FAtah AT FdraT FAAET uFAr | 575,005
315 | =afe® Zferr FAtah It FATT FTT TFA | 576,201
316| e ﬁg;qwg w ; ; | 695,121
a7 | WWEZW freiter FrETTHT FrareHT TEA | 691,506
38| I« Ty e TZIAT GEREL U | 685,584
319 FA EIE:) uATEAH TATgAH TATFAH T | 682,011
320 | e Y T e Ffy TTA | 682,001
321 | F= Frferwe Frferwe FreftTe FrefiTe T | 673,001
300 | F m TATATHIAET AT AT u=er | 691,305
323 | ¥ T AT AT AT TFA | 683,101
324 T EDIE: [EEG R from T | 680,001
325 | oo Frferwe Frforwe mﬁzﬁﬁq mﬁg}fﬁq T | 673,020
326 T ERkdl Bl Srgroer Srgroer = | 679,101
327 | e Wl AL L JE— —— s
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328 | 3 ]‘I@W AT foreree - - e | 689,121
329 | 3w Tl ¥ qrere o T T | 678,001
330 | 3mer Y SEh E— EN— T | 688,524
31| 3= Y = SE— S e | 685,508
332 | e W@ feperter et | e | T [ 690,518
333 | e ity EEEIY T TE. TTA | 683,542
334 | mer Y T NI N NI T | 690,101
335 | 3 Wl e P et TE | 689,101
336 | ¥ ld;;g B R ForeaTT S w TS| 695,001
337 | iy EEEL e T T | 686,661
338 | e iy erdy i P A | 688,001
339 T EIETS F qTeTITe FaEE AT T | 678,002
340 | FEer EQIEETS FHTE SIEIRRRE] GLEIRES 1Y u=sr | 670,141
341 | e S - S - L B wa | 673,121
342 | e S - Futee L - wsr | 670,001
343 FTA ENIEET FHTE FETE FHLE = | 671,121
344 FA Frforha FUTAAE | AATIE THATAY | AATIE THATAT u=ar | 678,541
345 | 3er Ay SRS ST SRS wsr | 686,101
346 | FEer Fty EIUGIEEA] EASRRIRE] EISRRIRE) u=ar | 686,507
347 | 3o iy N HerrE Herrs war | 686,575
348 | 3eer iy I N— - S wdar | 686,141
349 | 3= - NS e o war | 676,505
350 | FEer Forhe HET HOE T HSFeT- waar | 676,121
3851 | e Ferhe o= e (F%) e (F%) u=ar | 676,101
352 wTA FToThe TEFLT FEFT FEFHT A 673,101
353 e g heTaTERET FATLST FJATLT T 680,307
354 | Fer iy shearger | e TR e | 680,121
355 | swer ity B e e medr | 680,503
356 | 3eer iy B | TEEAAR | A A | o | 680,582
ey 691,523
357 | FEe LEIER) TATATHTET AT (FeT) AL () LEE ’
358 [ Fwer K| IR FAT[ATH FA AT w=ar | 690,502
Feafages | feeiage . . 695,101
359 FTA AT I sfearer srfeaqTer A ’
360 | e e a A RIS TSITRT TR war | 695,012
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LEIER] Fferor

361 |  Fwer ey FraraTa Fgrw g w=Er | 686,001
362 FTA Fforahe EERE FrEaar Tl uwsr [ 673,305
363 |  Fwer e FTETTE FEETE FETTE w=Er | 671,315
364 FTA ENIEETS ATATERLT JTATELT FTATEILT u=ar 670,101

g 691,001
365 ¥ T e Hedq FredT T ’
366 | Feer F1fore et AT AT e | 679,577
367 | wemwaer | rOTA HEATAR AT et strdfrar srarer shrdfrar T | 462,001
368 | wWew yRer ECIRS 3T 98T ECIR AR ECUR AR A | 452,007
369 | wex wRYr EELRY ZEIT AR CIxs CIxs uEAr | 454,001
370 | wemwwaer | OTA HEATAR fafam fafzer fafzer uFer | 464,001
371 | weg e ECIES HIHIT TR TR T | 458,001
372 | weg wear ECIES I ISl IS T | 456,001
373 | wewwrer | OTR HEATAR T HEE T HEE T uFAr | 462,003
374 | geg weor AT geATad FACRIEIE LRI EARE LEAEEARSE TR 487,001
375 | weryry | WO gEATAA LINIES I ¥= I ¥ T | 470,001
376 | wegwxer | raTer gEATAT qraTer frer et uEAr | 462,022
377 | wegwry | WO AT LINIES THE T T | 470,661
378 | geg weor AT geATad FACRIEIE FIGRIEIES BIERIEIES A 461,001
379 | wex wor EIEERS TAT FATFATT T T US| 473,331
380 | wery wer LELIERES AT T o T | 473,551
381 | geg weor AT geATad AT Hrmre HFmTe T 472,001
382 | geg weor AT geATad femaTeT fRgaarsT fRggarsT T 480,001
383 | megwRar LELIERES wTerT e KR e KR T | 474,006
384 | mex wRor ELIRS TAATH AT AT T=er | 457,001
385 | geg w=er AT geaTad BATI AT FATT T 471,001
386 | wexwrer | WTUTH qEATAX [EEEIE ELG) T T | 460,001
387 | WA YRY | WU HEATAT fafzem T I TFAEr | 464,551
388 | e wer IEIERES EferaT F9FT FIFT TEAr | 474,001
389 | wex yaor EELRS g=ar =T CECLE TS | 450,001
390 | wer wer EE1ES CIFAES HEw HErw TS | 466,001
391 | wex waer EEIRS IS ATSITYT AT T=A | 465,001
392 | geryre | WU qEATAR TATHTE FTATETE FTeTETE T | 481,001
393 | mexrwer | TR wEATe far frar frar TS | 486,001
394 | mwey yRer EEiRN EEEI G T T A | 455,001
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395 | wex yaor EELRS CEL1 T T T | 451,001
396 | wex yaor EEIRS HEHT = = T | 458,441
397 | weg ey | wrTer wETeRr TS oS e w=Er | 484,001
398 | wexwmer | OISR qEATAR AT IGERI [EECT weer | 480,661
399 | wexrwmer | OISR qEATAT Har qaT AT weer | 485,001
400 | mer goor qTferaT THT AT T w=ar | 473,001
401 | e wor EEiEY GIFIES TomTE (frersT) | e @erEn) | uesr | 465,661
402 | mexyaer | AT qEATAT AT o HEaT uer | 481,661
403 | wexyaer | AT qEATAT TSI orefy ey u=er | 486,661
404 | mex ygor EIRS TAATT AT EICE uwer | 457,661
405 | mex gt qTferT AT AT AT u=ar | 476,001
406 | wex ygor IELIEEES AT fooe [ERES u=er | 477,001
407 | wex wgor EIRS EEEKES FaAT Tl w=er | 483,501
408 | [ yaor EEUS ECIREIrAS 22 Strfrew T e uer | 452001

409 | mex wgor EIRS EEEKES EEEKRS SEEKES u=er | 482,001
410 | TRIE LER H;;;TE‘T RECS EER T | 400,071
411 | wERTY e T T o TR | 424,001
412 | wegwTY AT ArTTEaTE AT AT A | 431,001
413 | wErTy TrAT-TOSIT AT ATt TqITAT v=Er | 416,416
414 | TEOE LEES gaér:_a: q FEeY EE TSR | 400053
415 | WY AR FARTOTT LRI ELRIE] THA | 444,303
416 | wETY AR AN 98T | AW S{rdrer AR SAdet T | 440,001
417 | wEE AT AT R TifeaT TiteaT TS | 441,601
418 | wemTE TraT-ToTSy Ty LClEEl LEClEEal TFAr | 415,612
419 | wermy IR AT 22T AT 987 AT 2T TFA | 440,002
420 | wETTE EIEUICIE ELES Ffire fie T | 431,122
421 | WY 0T T TR TR A | 413,304
422 | wEwTE TrET-qoTs et AT e TFAr | 416,606
423 | wemTy Hqag Has ergv gfer|  wrearadt FTAATIAT u=er | 400002
424 | WY RIRINES RELCIC] TaqHTA TaqHTA THA | 445,001
425 | wETmTE o T 92T T o o A | 411,001
16| TETE s gﬁ"rgf{ e e T | 400,016
427 | wEwTE AR T4l gl TGt T | 442,001
428 | wETITE Hqas Hqarg shrdrar LCEY Hag sfrdrem TFS | 400001
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429 0T TamT amy ar T | 415,001
430 Hqas LCEREL R EEEChs EEECha T=Ar | 400,009
431 TAT-TOTSHT BRIk FEEEnE) TS T=e | 416,115
432 rT-orstt FIETTY FIeET FIET T | 416,003
433 s wing bt e T | 400,001
434 Hqas T Hger e oTET U= | 400601

435 AT EERRS EERRS LR U= | 442,401
436 AT AT AT AT U= | 444,001
437 RIRINES Ao FARTOT FARTOT THA | 443,001
438 HEE s g T qF AT e e | 400,014
439 HEE 0T Hger FATT 2T FATT 9T war | 421,301
440 EIESICICS HTCRTE qTeTE qrRTE u=Er | 423,203
441 FreTETE AETETE SATAAT SATAAT T=s | 431,203
442 AT SERIE AT TR EIRIGRICE TEA | 424,101
443 AT AT ST ST uFer | 444,601
444 TraTTorSft - T RIS T U= | 403,601
445 EIESICICS GUEED GUEERIES GUEERIES U= | 422,101
446 0T A CIRRE N AT wer | 413,709
447 Hqas ZTor afsre T T u=Er | 401,404
448 0T U7 9TE¥ TR T TR T 9T wer | 411,002
449 EIESICIC T AT ST U= | 425,201
450 LIEIRELIE ATt et T U= | 416,410
451 o EECECHEY AT AEHETIT T | 414,001
452 EIESICIC EENIC] EERIE] STt A | 425,001
453 Hqas T HAE T A u=ar | 410,206
454 AT gt qEarofy qTsyofy TEA | 431,401
455 LES o wfer Has Az s Az uSdr | 400,008
456 TraT-Torsft RECUIRIIES e e TEAr | 415,605
457 EIETIC I GIEES TEE TiEE TFs | 431,601
458 BRI SEATATATR AT AT T | 413,512
459 rT-Torstt FIETT FIETE AT | Frerwoass | A 416,012
460 AR AT HIE T =T T THA | 441,904
461 o AT T e TEAr | 415,110
462 AT LIEED EET T T | 422,001
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463 | T Hqas TTE T FfaTT T | 402,201
464 | wETTE T AT T T T | 413,001
465 | weTTE HEMETE ITATATATE IETETE IEETETE T | 413,501
466 | waTTy TraT-ToTShy e qurshy e u=sr | 403,001
467 | werTE FrT-Torsht Rt AT TS s | 416,510
468 | warTy AT T qEETET qTEATET war | 444,805
469 | warTy AT AT g el Frroft war | 441,001
T e 411,005
470 | wemTy Tor HTE e TSt e foraTsit /e A ’
47| ggd | Petvgemem | fed | e sifar | Pamsfer | TS | 793,001
472 | 3w ad ECIRAS CHIE Frfzar Ttz u=ar | 797,001
473 | sd Tt e T T wr | 795,001
474 | @ | e geaem ERASEL SRIAAT SNTIAAT u=ar | 799,001
475 | s @ | o geare EHEGE] TR TTIRITE wsr | 799,120
476 | savgd | forerw geamers | s veer ECAGRIES ECAGRIES w=ar | 791,111
477 | @ | forern qearem FHAIT AT Y u=ar | 799,250
478 | s TA AT RIS TSI TSI s | 796,001
479 | s AT GRIER] T T wwar | 794,001
480 | afeem | sEET qEATAA REEECK qaa Sirfistr | sqasae shdier | w=sw | 751,001
481 | afeem TETHIT T AT T w=er | 761,110
482 | arfeer TETHIY ERT AT TSI w=er | 761,126
483 | ifeer | WATAT HEATAT | FeH MET et S lERix1E TEE | 753,002
484 | arfzen RACIRES TRME | g (sfimw) | wewree (fow) | TFA | 760001
485 [ afeem FLETHT FITIE S (R | S (o) u=A | 764,001
486 |  rfeor RGNS FOE | werE (wefR) | T (wefr) | TF | 765,001
487 | @ifter | WAL HEATA | Fe afero HATTE HATTE v=Ar | 754,029
488 | arfeer EEERS EheATeT FFeTeT FeeTer w=er | 759,001
489 | sifeer HITIE R AT T TTA | 769,001
490 | sfeem EAGILK RS FTATZET AT qeTrTET U= | 766,001
491 | @Ren | AT AR | FEFMET | g i F ST T | 753,001
492 | afeom Hae HITIT T HITIT TFA | 768,001
493 af=em AL AT ITATHIL ATATHT AT A 756,001
494 | GFifger | qATET HEATAH TET TIF TF TTA | 756,100
495 | Zfeam GEEKRS HIALT ATE AR T | 768,028
496 af=em AL AT HeéLw' S IrTeT T A 757,001
A97 | aifer | TATAET gEATT T T T TTA | 752,001
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498 | o LECKEY EDIERS T T T | 758,001
499 |  Ffzer EEENKRS LEEKRS HTETET AT TEA | 768,201
500 | Sfeer | ETETHEATET | FEd 3OX ¥aqreT ¥aqreT A | 754,211
501 | sfeer | @A gEATAT | Feaw rerr SRR SR T | 754,103
502 | syfeerm LEECKEY HITE e TR T=Ar | 770,001
503 | afeormr LEECKEY HITE ST ST T | 769,012
504 | Zfzem TR ERGILKES TS TR T | 761,200
505 | e EEEARIIEY R FEEL FEEL T | 762,001
506 | SfEerm TEHT TEAT CER CERRS war | 761,020
507 | afRem | spEraY gerem | dew 9 ST ST e | 755,001
508 | Sfeerm T FRTTE FRTTE FRTTE wsar | 764,020
509 | afeem | AT gEATAR ATATHIT EEICES EEICES u=Fsr | 756,032
510 | =nfeer AT TEATAT A TR TIAETT e | 757,043
511 | aifew | speraw weamem T at Tat wwar | 752,055
512 | afew | speraw wearem T TE TR war | 752,069
513 | snfeem GEENKRS EEINIRS FARMT FARMT u=aAr | 767,001
514 |  Zyfeer AT ST ST ST war | 759,122
515 | OwTe FEAE qE&ATaT FENE ST sty FEhTE shrdrar T | 160,017
516 | twre FEAE q&ATaT FLLIAT FRTETET FTETET u=ar | 144401
517 | deimer FENE AT EEILE g e w=er | 140001
518 | dwTar FEE qeATaq TR FaTEAT FETAT T | 143,505
519 | dwTa FENE qeaTaq TR T AT A | 143,521
520 | uwTe FENE qeaTaq KIERICHE GEk GEL TS | 140,401
521 | " IR g wEEE wEFE FEFE T | 151,203
522 [ st FENE AT SIEEES SIEEEEIrAS STAET TET T | 144001
503 | T SR IR m gHT gHT A | 141,401
524 | dwire SR IR LI R R war | 142,001
525 | U FERE qATAT LRIESTE LLESY LLIESS TEAr | 148,001
526 | OwTE FERE qEeATaT [KTAERES DAk R w=Er | 152,001
527 | s FEE qeATaq FLLIAT FTAT FTAT THA | 144,601
528 | U FERE qATAT Fféer FieeT Fie=T T | 151,001
529 | wwre FENE qEeATaT RIERICI ThoTeT TheT T | 147001
530 | twre FEAE qEeATaT EE LS Faae St | sy shrfrer T | 143001
531 |  <sirer FENE EATIT | AT €Y BRI AFArTT TFS | 141,001
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532 | ey | T EE m . - A | 142,026
533 |  durrer SETE qeATeT ELCEES AT AT U= | 143,401
534 | twra TENE T | I FAIEIRIERES FUERIESES w=ar | 146,001
535 |  twma FEEE e | BT AT AT u=er | 144,205
536 |  wwma FERE AT ST SITAET FiT ST HE u=er | 144,005
537 | TSI | SAE qEATAA ST 92T ATET T TR T A | 302,016
538 | TTTEA™ FSTHT EIEES THETe e T | 305,601
539 | TSEAT | SAR AT qAqAT qAAT qAqT T=Ar | 301001
540 | TSI | AR EATET | HATSHATER | HATSHTETR TATSHTETT T | 322,001
541 | TSI SIERES ARRT T ERUIELEAS] TAATAE S T | 335,512
542 | ST EEELS EERES I fhertE | faresisr fheeme | wEew | 305,801
543 | wrereT ST I AT AT wer | 331,022
544 | eI ISTHT e CETED 2w T T | 304,001
545 | ST EIERES T T T TS | 331,001
546 | TrereT ST qreft SR S— SR T | 306,401
547 | TSR EIERES ST Srerqe Srerqe T=Ar | 342001
548 | wrereT EEELY GED Ecl Ecl w=Er | 323,001
549 | rsTeATE ST AT ST AT ERKESEIRIE ST STfrs w=ar | 302001
550 | TreTEATT ST JIEHT ATSHT AU T | 344,001
551 | <rsmeam ST ST ST SEAHT uer | 345,001
552 | TreTedT ISTHT ISTHT ISTHT ISTHT T | 305,001
553 | rsTeTE ST AT | FEATSHTETE vt vt A | 322,230
554 | <TsTEATE ST GILIES reamr Sreamr uer | 341,303
555 | TreTedT ISTHT T EIEES IR T | 305,901
556 | ST EIERES EEG EEG EEG T | 333,001
557 | <rsTeAT ST GILIES CIMIES CINIES war | 341,001
558 | TS S AT qAAT EFRLES T =S | 301,701
559 | TSTEdTH ST AT ST AT AT X SATgL X THA 302004
560 | vrsreaT AT HIeT TE AT HET el (A% ATy 0t wper|  wwew | 324,007
561 | ST SR YAt | S "R ITETT ITETT w=er | 303,103
562 | TTSTEAT™ SRR IR HLAIT LAY HALAIT = | 321,001
563 | TerETH ASTHT FreT #rer el T 324,001
564 | TTsTEATE S AT | ST /R [ "qra e TqiaT e u=eAr | 303,604
565 | ST ASTHT EERLES EERLLS T = | 313,004
566 | TTSTeAT™ SRR IR HLAIT T T = | 321,203
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567 ST AT | ST "R 4T T = | 303,303
568 EEEES fritee e reteE TEAr | 312,001
569 ST [EATAT TTTT AT AT T | 328,001
570 SR AT | HATSATEY T TR T | 322,201
571 SR EIEADES EIEADES EIEADES TFS | 334,001
572 SIERES G IEREAN [GREA T=A | 307,001
573 SIERES IERS frae e = | 332,001
574 SIERES G SICIE ST T | 343,001
575 FSUT EURRRS SR SR uEr | 314,001
576 ST LILIES HAFLTAT HEFLTAT u=er | 341,505
577 EIERES ARRITRE RINRIGEES RIRIGEES TS | 335,001
578 ENEEY T HATATATE ATATATE T | 326,001
579 ASTHT EURN RS EIGEIE EIGEIE T | 327,001
580 EIE kRS EEL IEREL IEREL TS | 333,026
581 FTHT sfreraT=T “frerar=T freraT=T T | 311,001
582 EERL EERLLY FTRR FTRCT TEE | 313,324
583 EIE kRS ey ST ST T | 332,715
584 ELERR RISl WEATE ST qTeaTE STF9 u=er | 306,001
585 AL AT GIE=EC] SIE=EC] SIE=EC] Tl | 600,045
586 Je e TATHT AT LY 638,301
587 Fteroft [EEGRIES foraaneft foraaneft A | 626,123
588 Errt GUSIRE ITMHEAT ITTHEAR T | 643,001
589 TR FETIAR FEATH AT FEATH AT T | 606,202
590 e ERICIEGR Tefrerrgay Tofrerrgay TS | 609,001
591 FedTT REENEEY TFEE NEENEET TFA | 622,001
592 Zferft EENCH T T TS | 624,601
593 FEa FAFIL FEAFEL FEAFE T | 641,001
594 Fea AT AT AT L 642,001
595 T BT %zi;f{ HTAATIE AT u=dr | 600004
596 e FHARTH FHTH FHH TS | 612,001
597 Fferfy GRS EEEN ISESEEEN IS EEE L 627,001
598 Zferft [EELG) e e TR | 624,001
599 AL AT FAT AT ERIEL] EEIKEE] T | 600,002
600 Erul e RS B U= | 638,001
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601 | aftermTs Zferft et EEIREIC TEARFET uar | 627,002
602 | afierrg Fefr SELAS SRl SElEw T | 613,001
603 | afemTe EEAD) ferTett | fefrraet et T=er | 620,001
604 | afrerTs e o T T T TTA | 636,001
s05 | TS s oT iéf{ st wTSE st wTSE T | 600,016
506 | AETE s oeT %ﬁr:_g: Al T =T T =T o | 600,003
607 | affemTs Ffemf Frfererad Frfererast EAEERE TFS | 628,501
608 | e FT s o o uar | 620,006
609 | afreraTs T EEIREICA] EEIREIC TARIRET TS | 614,601
610 | TffemTg FeR T et ATAET ATAET A | 621,601
611 | qroeATg TR FEL FefreTars FefreTars TS | 639,104
612 | qfvemTS TR FEAR FEAR TSR T | 607,001
613 | affemTg Ffemf Frfereradt SEEIEH) SEEIL) TFS | 627,811
614 | TfEe=Tg Fteroft LS8 FITEET LR A | 625,016
615 | affemTg Ffemf LGIEAIRG GIEAIR] LGIEAIRG TFS | 628,001
616 | TfH@=TE JE EECRCH ELK T A | 636,102
617 | qffemTg JE IGESRIGRS IGESXIGRS IGESKIGRS A | 635,601
618 | qffemTg JE e Hegqaraq EECREIRE T | 641,301
619 | TffemTg BRI AT AT AT T=A | 603,001
620 | Ffirerrg T Es FEAR B ey T=Er | 608,001
621 | Ffirerrg DS BEIEIEAES ST e Ty | 609,110
622 | Fftrerrg DS GIRKIESED Rreaer reaer w=Ear | 610,001
623 | Ffierrg el RIETE ) T T T | 621,212
624 | afrerrg T Ao T T T | 621,010
625 | afierrg YT LR TS TS u=ar | 614,001
626 | FfrerTg s omw AT T il ST i m=sr | 600,054
627 | FferTs aferfy ENEELE TFTHTETIT HFTOT T vaar | 627,756
628 | Ffrerrg Zfroft THATIH AT AT waar | 623,501
629 | afiermrs Zforofy ety T T | 627,401
630 | afierrg Zforfy GIETIRG) frisw Frigsw u=ar | 628,601
631 | afterrs Feot Ferfire I T | 643,101
632 | afiermrg FE EELRIEL) HLTHATITH HITHATITH u=wsr | 636,005
633 | dfAweTy FRT LESIER RESRARRE] RESRARRE] T | 614,713
634 Hﬁﬂ—rﬁg EAp) EIERS ITqATEH A9 TR 614,205
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635 AL MY AT E LIRS CEINEY u=ar | 600,053
636 Ffaroft g AT AT TEAr | 625,002
637 Fferfy GER:) AT FHATTFR T [ 625,513
638 e FELL  [erfireTaTTeT e T | 641,002
639 e FEOTHRET FOOTREY FOOTRE TEA | 635,001
640 e IEESEEAS NiERICe NiERICE THAT | 632,602
641 e e e e THA | 641,601
642 T FHR HATHTT HATHTALT TEAr | 612,002
643 TR ATTAfEAT GIURIEEE LRI w=ar | 611,001
644 zferoft T e fresige TIAr | 628,215
645 zferoft f&bgd*l{ LSITTATATH TSITUTATATH T 626,117
646 Eleul AT AT AT TFS | 636,701
647 JE = TR HTTIEH T | 638,656
648 EEEKIEAY FHITH FHITEH FHH U= | 631,501
649 Zfarofy [ER GRS TETHETS FETHIETS T | 626,101
650 FeT FEL FET FET T | 639,001
651 EEEKIEAY TR SRR FITRTOTH U= | 631,001
652 EEERIrAS FATTEH a1z freae TFs | 602,001
653 AL MY freasmers | fReasmmers [EEEEIGEIEY TFAr | 606,601
654 Freroft [EE GRS [EET GRS [EET G T | 626,001
655 T FEFTAAT ErARLE JETE U= | 606,001
656 AL AT FLTHIOTH AL AL LA T THA | 632,401
657 AL AT IATT e e T | 632,001
658 Ffaroft FrATEATET AT AT U= | 629,001
659 Tferoft EREC ] ECIEaREY ECIEDREY T | 630,302
660 Ffaroft forasm TRy TRy TEHAr | 630,606
661 AL MY Tife=T [EERRE [EETRE:] TFar | 605,602
662 AL AT IGEEEIREIES o o+ TS | 632,301
663 Ffaroft FeATEATE [T [T U= | 629,175
664 Fea AT TS TS T | 642,126
665 Fteroft TAATIH AT AT T | 623,707
666 EEERIFAS Tife=r ST EEICEE T | 604,001
667 EEEKIEA ELEE Rl e e TFAr | 605001

668 Zferofty NG [REIEICIEY Remarers THAT | 624,208
669 Ffaroft g gy T3y U= | 625,001
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670 | AfHeTE El] ESLE miTEdeaes | MEEdTaEs | e | 638,452
671 | afferTg IS T s ofrfra | =g ST EEEEIRIED user | 600001
672 | afeemTe TR EPARED [EEIEIREREY [EEIEIRKEELS uFer | 605,757
673 | afireTs Zfarfy foramiT foraT foraTT w=Er | 630,561
674 | afdemTe Ere THEFA THEHA THERA TEA | 637,001
675 | afirerrg Fferft GER: TRaTgew TR uFer | 625,601
676 | afiemTS FeaT THFA [EERRIEY Bramrg uFer | 637,211
677 m AL AT %gf{ SATITATIT AT T | 600,017
578 m aferf TS TS TS wrr | 630,001
679 | STE R | wT@AS AT TGS TGS A TGS AT TFAr | 226,003
680 | 3T W= FEATT KRR KSR EIERRE T | 212,601
681 | 3T w=ar ERsl TEALT TERAT AT TFeAr | 247001
682 | ST YRYr AT AT AT AT T | 282,001
683 | ST YA AR T T T T | 207,001
684 | I YIA Tl Gl Gl AT T | 243,001
685 | 3T W= TRET TRETT TETT TRETT T | 273,001
686 | ST YR TATETETE TATETATR TATETET TATETETE T | 211,001
687 | ST YA Tl ) S FT S F T | 250001
688 | 3T WA TATETETE TATIE TATIE TITTE T=Ar | 230,001
689 | 3T WA TATETETE ATV IR | gt = AT e A | 221,002
690 | 3T WA FLAT LE1RA] 1 FH A | 262,701
691 | 3T v TE AR ASTHIE AR T=Ar | 276,001
692 | ST RS | @@ e e L BRI EEL) TFeAr | 227,405
693 | 3T W= FLAT ASTFRLAT TR HAFRLATT wFer | 251,001
694 | STE R | @A AT EEIEIC FeraTe FeraTe T | 224,001
695 | STE R | wT@AS AT LA TELAT LA T | 229,001
696 | 3T WA TE Fferar Fterar EIERI TS | 277,001
697 | 3T YA TE aftar Tt Zafar T=A | 274,001
698 | 3T WA FATT FATT AZT FEATT FEATT T=Ar | 208,001
699 | TR | @@ gEATAd T T T wer | 261,001
700 | I v FEATT FAT M8 FA & FA & uFer | 208,004
701 | ST wRer | AEEs qEATad EIREED EIREED] EIREED] uFeAr | 225,001
702 | ST RS TJAT IESEIES BT BT T=EEr | 246,701
703 | ST RS TAT TAT Frefrfra e e | 262,001
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704 | SRR FAL FAETE T FIEE TEE | 209,601
705 | 3T YA AT T LT T T | 281,001
706 | ST YA TATETETE TATTATS TATEIENE Faadl | TATRIEE Feadt | T=ew | 211,002
707 | ST YR TATETETE ST ST S TS | 222,001
708 | ST Y=Y TE =T MeT MeT T | 271,001
709 | 3T YR FEATT FATT AZT TATAST TATEST TS | 208,002
710 | ST A FEATT FATE HEAA I EEicH TS | 209,801
71 | sTRyRY | @@ws gere | e U=t TSt T | 201301
712 | sae w2 TATETETE FTITOTHT & AT FTTOTER T | 221,001
713 | sz oz Freft T a2 T2 u=sr | 250,611
714 | sgv oz FAT Frar FR s T u=ar [ 210,301
715 | 39w y=er TGS AT ESICIE EETECES TFHFATIT T 224,122
716 | AT IR TE =T AT AT T | 271,201
717 | STR =Y FEATT CIE] araT araT T | 210,001
718 | AT IRY T ERCEY ZETS FEEIEY T | 241,001
719 | s=w=ar FeAT E ) s T s 9T w=sr | 250,002
720 | 3T YR FLAT A=TEE THLIET HLIET THA | 244,221
721 | ST ARG AT [EERIRS AT AT TS | 246,761
722 | AT A TATETATR TS ST LSRR T | 233,001
723 | SRS | dE@AS A | TEEE ELRES ENES TFer | 245,101
724 | ST VRS | @S GEATAT | q@EAS SIS | q@AS, sdten | FEes st TFer | 226001
725 | ST R | @@we gEATEd AT T AL (Fae) | gearee (3=e) | w=er | 228,001
726 | 3T = FLAT SIEEEARES ATETEIT SUESFARES T | 243,601
727 | ST RA FLAT ATETZTIL ATEAZTTL ATEAZTIL T | 242,001
728 | ST R T HANE AR ERI U= | 202,001
729 | ST = AT FATAZT FATART FATATT T | 203,001
730 | ST = AT FATAZT STt gt T | 203,131
731 | ST YRY TE ASE L s T | 275,101
732 | ST wRA TRET EEREL] EEREL] EEMES] uFer | 271,801
733 | SRR TE Fterar THIT T T | 221,712
734 | ITX YA TE gt qELAT qELAT TFAr | 274,304
735 | 3T YA AT AT =it Trft T | 284001
736 | ST YA AR AT TR TR T | 205,001
737 | TR TATETETE IRk [EEIRG [EEIRG TS | 231,001
738 | seewRer TRETT TRET e FoETE e | 273,008




[9F I-@TE 3 (i)]

AR <pT TSTAA ¢ SHTERIT

37

739 | s v AT AT AN T et AN =7 T T [ 282,003
740 | SeewEer A TR T T U | 244,901
74 | seTwEer T ZaTaT S S U= | 206,001
742 | v TEqT TEAT T Tt e | 272,001
743 | gav Ry | TEES HEATHA UNERIEI TRETETE TRETETE T=Ar | 201,001
744 | s9e vz AT AT I I e | 285,001
745 | 3ET R TAT ATETITSE ITETETE ATETETE weer | 244001
746 | 39T R AT AT IEREIELES RREIEIES wer | 283,203
747 | TR AT Zarar e e = | 206,122
748 | 3ET R TeEqT ELa EL) T weer | 272,133
749 | ST wRer | @S EATd TIIAT | ATt (Yefrae) | srenist (TEeeet) | wwer | 229,206
750 | 3= R AT AT AT A wer | 284,403
751 | sTwmEe EEAECH CEREC TEEA e T Fe uFer | 248,003
752 | 3mvET G ECRES TEEA e | FEwrgA omer | UHSm | 248001
753 | wmerEe e T FregT FregTe waar | 246,149
754 | 3EEE EEAEG T FeraTer FeraTer = | 263,002
755 | gerrEE et S Ty N wEr | 246,401
756 | serrEE et T s T v | 263,601
757 | savEe TeeTed ks SeeTeT SeeTeT A | 246,155
758 | wmerEe e T T T war | 246,001
759 | 3mvETE RN e [ERISEIE [ERIRE war | 262,501
760 | sTEE e frat et fadt T | 249,001
761 | sqvmE= Eearul FeRTET e T war | 263,645
762 | sqvmEz Eearul ErRarG) == == wwar | 247667
763 | werEE e e ZeaT ZeaT v | 263,139
764 | Tf2e ST FTTHTT FFETT FreATaT BEINE BRI T=Ar | 700,033
765 | ey sorrer Wég T e it it TR | 734,001
766 |afre s ngah FAERTE e B T | 736,101
767 |ufeym svmrer|  &F8TOT ST I AT e e T | 712,101
768 | o srrer ng A e e v | 735,101
769 |afeym srer FIAFRTAT FETATTT TZTATSTT TZTATST T=Ar | 700,007
770 |afeym st FIARTAT EIRAE I FTTET AT T | 700,124
771 |afem st FIARTAT qrfear 39 FEOTTT FEOATE A | 741,101
772 |afem svmer|  =F8TOT ST [EEGIRES T T T | 721,101
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773 |t | AT %W ST serafiar T | 700,056
774 |afeym st FIARTAT FTARTAT hea 7] T = T e T | 700016
775 |gferg avmer EIREAK] HIARTAT IAL FTefie e L 700,002
776 |ty s nggh SIS o IR S o | 733,101
777 |ufore srer| ETRTOT ST ElEaal T T T | 722,101
778 |aferg awrer| 30T ST Fiars FiaTs Fiars T | 721,401
779 |afEm smer|  Fferr s TTHAF JTHAF ATHAF A | 721,636
780 |wfirs smrer wégaﬁ_{ STATEET - er waer | 735,221
781 |ufeym svmrer|  =F8TOT ST IEETINES T T e | 721,507
782 | qfer svmer HTARTAT FreHTaT 8 T T u=sr | 700,010
783 | uferm srrer FTARTAT Skl Skt SEikrs wsar | 700,027
784 |gferg smrer|  EfRror ST TR TR T war | 723,101
785 |afeym srer FIARTAT wfifararz AETAT AR T | 742,101
786 |wfemaer| =T & AT T EUlRRs war | 713,201
787 |ufeym svrer FIARTAT AffeTams S ST waEr | 742,137
ITAL A AT
788 | fm dorrer frfm — — — SIS 732,101
789 |wferm srrer FTRTAT frrsg TR TTATETE T | 731,224
O — FIAFRTAT %ﬁw T T R 700,144
791 |afeym st FIARTAT qrfEaT 397 TaET TaET T | 741,302
792 |ferg smrer|  EfRror ST T FaT FeaT war | 713,130
793 | wferm srrer FTARTAT frrsg T Th wrar | 731,101
Y I B %ﬁw S e | m | 743391
795 |afeym srer FIARTAT wfifararz THATRIS THATRIS T | 742,225
796 |afeym st FIARTAT qrfeaT =foror AT THTHTE T | 741,201
797 |aferm st FIARTAT qrfeaT =foror FeaToft FTof T | 741,235
798 |wfemaer| =P ETer el =R ST T war | 712,201
799 |ufermawmer| = fEror s AT I AT AT e | 712,601
800 |wfarm swmmer|  =faror svmer HEE qTATHAT qTATHAT w=ar | 711,106
801 |wfemawer|  =feror & SEE T =T war | 711,101
802 |wferm srrer FTTRTAT FRTET FefivaTe FofeETe war | 743,411
803 || T | s - N i |700:120
804 [wfary srrer HTETRIAT FTTHTAT FIARTAT SHATST | Frererar sfifrer [ w=ew | 700001
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Sfrdvar
805 |gfemm smrer|  =fEyor svrer AT AT AT = | 713,301
806 |ufgyw avrrer|  feror smmer AT RS TR wmear | 713,347
807 |gfrm smrer|  =fEyor svmer EEEIn] CECIE] CECIE] = | 713,101
ITAT A AT
808 |wrf aerrer frf SR CS5F 5h e 734,101
ITAL A AT
809 |vfomafmer|  fafam ot kel kel w710
810 | gfarm s T TH 5T e oI T AT U=Ear | u=er | 744,101
MINISTRY OF FINANCE

(Department of Economic Affairs)
NOTIFICATION
New Delhi, the 14th January, 2016

G.S.R.33(E).—In exercise of the powers conferred by clause (iii) of section 3 of the Government Securities
Act, 2006 (38 of 2006), the Central Government hereby makes the following Scheme, namely: -
1. Short title and commencement.—(1) This scheme may be called the Sovereign Gold Bond Scheme, 2016.
(2) It shall come into force on the date of its publication in the Official Gazette.
2. Definition.—In this Scheme, unless the context otherwise requires, —

(a) “Form” means a form appended to this Scheme;

(b) “receiving office” means the offices or branches of Nationalised Banks, Scheduled Private Banks, Scheduled
Foreign Banks as specified in Annexure I to this notification, designated Post Offices, as specified in Annexure II to this
Notification, and Stock Holding Corporation of India Ltd(SHCIL).

(c) “Stock Certificate” means the Gold Bond issued in the form of Government of India Stock in accordance with
section 3 of the Government Securities Act, 2006.

3. Eligibility for Investment.—The Gold Bonds under this Scheme may be held by a Trust, Charitable Institution,
University or by a person resident in India, being an individual, in his capacity as such individual, or on behalf of minor child,
or jointly with any other individual.

Explanation.— For the purposes of this paragraph, —

(i) the expression “person” shall have the same meaning as defined in clause (u) of section 2 of the Foreign Exchange
Management Act, 1999 (42 of 1999);

(ii) the expression “person resident in India” shall have the same meaning as defined in clause (v) of section 2 of the
Foreign Exchange Management Act, 1999 (42 of 1999).

4. Denomination, Subscription limit and Pricing.—(1) Subscription shall be in the form of denominated units of one
gram of Gold or multiples thereof:

Provided that the minimum limit of subscription in the Bond shall be of two grams and maximum limit of subscription
shall be of five hundred grams per person per fiscal year.

Provided further that in case of joint holding, the above limits shall be applicable to the first applicant only.

(2) The issue price of Gold Bonds shall be in Indian Rupees on the basis of simple average of closing price of gold of
999 purity of previous week (Monday to Friday) published by the India Bullion and Jewellers Association Limited.

5. Procedure for making application for subscription to Gold Bonds.—(1) Every Subscriber who is desirous of
subscribing to the Gold Bonds shall apply to any receiving office in Form ‘A’ or in any other form as near as thereto,
stating clearly the grams of gold and full name and address of the applicant.

(2) Every application shall contain such documents and particulars as specified in the instructions contained in the
Application Form.

(3) On receipt of an application under sub paragraph 1, the receiving office shall issue an acknowledgment receipt in
Form ‘B’, if all requirements of the application are fulfilled.

(4) An incomplete application is liable to be rejected if all requirements of the application are not fulfilled.

6. Date and form of issue of Gold Bonds.—(1) The Gold Bonds shall be issued on the 8" day of February, 2016 in the
form of a Stock Certificate as specified in Form ‘C’.
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(2) The Gold Bonds shall be eligible to be converted into De-mat form.

7. Period of subscription.—The Subscription of the Gold Bond under this Scheme shall open on and from the 18th day
of January 2016 and shall close on the 22" day of January 2016;

Provided that the Central Government may, with prior notice, close the Scheme before the period specified above.

8. Interest.—(1) The interest on the Gold Bonds shall commence from the date of its issue and shall
have a fixed rate of interest at 2.75 percent per annum on the amount of initial investment.

(2) The interest shall be payable in half-yearly rests and the last interest shall be payable along with the principal on
maturity.

9. Receiving Offices.—The receiving offices shall be authorised to receive applications for the Bonds either directly or
through agents.

10. Payment Options.— (1) All payments for Gold Bond shall be accepted in Indian Rupees through cash upto a
maximum of Rs 20,000, or demand draft, or cheque, or electronic banking.

(2) Where payment is made through cheque or demand draft, the same shall be drawn in favour of the receiving office.

11. Redemption.—(1) The Gold Bond shall be repayable on the expiration of eight years from the 8th February 2016,
the date of the issue of Gold Bonds:

Provided that premature redemption of Gold Bond may be permitted after fifth year from the date of issue of such
Gold Bond on the date on which interest is payable.

(2) On maturity, the Gold Bonds shall be redeemed in Indian Rupees and the redemption price shall be based on simple
average of closing price of gold of 999 purity of previous week (Monday to Friday) published by the India Bullion and
Jewelers’ Association Limited.

(3) The receiving office shall inform the investor of the date of maturity of the Gold Bond one month before its maturity.

12. Eligibility for Statutory Liquidity Ratio.—The investment in the Gold Bonds under this Scheme shall be eligible
for Statutory Liquidity Ratio.

13. Loan against Bonds.— (1) The Gold Bonds under this Scheme may be used as collateral security for any loan.

(2) The Loan to Value ratio as applicable to any ordinary gold loan mandated by the Reserve Bank of India shall also
apply to the Gold Bond under this Scheme.

(3) The lien on the bond shall be marked in the depository by the authorised banks.

14. Tax Treatment.—The interest on the Gold Bond shall be taxable as per the provisions of the Income-tax Act,
1961 (43 of 1961) and the capital gains tax shall also remain the same as in the case of physical gold.

15. Nomination.—Nomination of and its cancellation shall be made in Form ‘D’ and Form ‘E’, respectively, in
accordance with the provisions of the Government Securities Act, 2006 (38 of 2006) and the Government Securities
Regulations, 2007, published in part III, Section 4 of the Gazette of India dated the 1st December, 2007.

16. Transfer of Gold Bonds.—The Gold Bonds issued in the form of Stock Certificate are transferable by execution
of an Instrument of transfer as in Form ‘F’, in accordance with the provisions of the Government Securities Act, 2006
(38 of 2006) and the Government Securities Regulations, 2007, published in part III, Section 4 of the Gazette of India
dated the 1* December, 2007.

17. Trade of Gold Bonds.—The Gold Bonds shall be eligible for trading from such date as may be notified by the
Reserve Bank of India.

18. Commission for distribution.—The commission for distribution shall be paid at the rate of rupee one per
hundred of the total subscription received by the receiving offices on the applications received and receiving offices
shall share at least 50% of the commission so received with the agents or sub agents for the business procured through
them.

19. All other terms and conditions specified in the notification of Government of India in the Ministry of Finance
(Department of Economic Affairs) vide number F. No.4(13) W&M/2008, dated the 8th October, 2008 shall apply to the
Gold Bond issued under this scheme.

By Order of the President of India,
[F.No. 4(19)-W&M/2014]
PRASHANT GOYAL,Jt. Secy.
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Form ‘A’
[See Paragraph 5(i)]

£ >

APPLICATION FORM FOR SOVEREIGN GOLD BOND 2016
(Put v wherever required)

Name of Bank/ Post Office ‘ | ‘ ‘ | | ‘ ‘ ‘ ‘ ‘ | ‘ |NameofBranch: ‘ ‘ ‘ ‘ ‘ ‘ ‘ ‘ | ‘

Mode of Subscription ,___| Cash |:| Cheque / DD |:| Electronic Transfer
Grams of Gold Applied Cheque / Demand Draft Cheque / Dated
for Drawn on Demand
(Name of the Bank & Branch) Draft No.
(In figure)
(In words)

Amount : Rs. (in figures) (in words)

| PAN number if applicable

], Charitable Institution[

], University, others[ ], Please specify:

EXISTING INVESTOR ID, IF ANY

Applicant status: Resident Individual [
Applicant(s) Detail (in block letters)
FIRST / SOLE APPLICANT’'S NAME IN FULL,

], Trusts|

Date of Birth (minor)

Passport/Aadhar / PAN / TAN / Voter ID No. (any one of the above) ‘ | | ‘

SECOND APPLICANT’S NAME IN FULL

Passport/Aadhar / PAN / TAN / Voter ID No. (any one of the above)

Guardian (in case of minor)

Passport/Aadhar / PAN / TAN / Voter

D No. (any one of the above)

FIRST / SOLE APPLICANT'S / GUARDIAN’'S ADDRESS IN FULL (DO NOT

FILL

IN NAME AGAIN)

CONTACT DETAILS

Phone

Fax

Email

BANK PARTICULARS FOR PAYMENT OF INTEREST WARRANT/R EDEMPTION
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Account Holder Name
Bank Name ounno. | | [ LI
Branch Name / Address IFSC Code | | | | | | | | | | | |

1. Account Type DSBAccount |:| Current Account

Nominee details- Nomination Form (as applicable) to be filled and attached

Depository participant details (to avail of option to hold the bond in demat form)
Depository Name D NSDL D CDSL (For NSDL, enter 8 digit dp ID followed by 8 digit client ID, For CDSL enter 16 digit client ID)

e/ciemw || | | | | | [ | [ | | [ | [ | |

Declaration: I/We hereby declare and undertake that (i) my/our aggregate investment in Sovereign Gold bonds does not
exceed 500 Grams during the financial year 2015-16 and (ii) the Information furnished in this application form is
correct, (iii) I have read and understood the details of information for the investors as well as rights and duties of
investors (copy attached). The agent/bank has explained the features of the scheme.

Signature Signature Signature
1st Applicant 2nd Applicant Guardian

Date | | | [[]] Place | | | [ [ I [ ITTTTTITT]]

Date, Bank Stamp & Signature of the authorized
official of the bank/Post Office

In f thumb impr ion ion wo witn

Thumb Impression

Witnesses :

Name of 1% Witness Name of 2™ witness Address
Address Address
Signature Signature

H.U.F. declaration (mandatory, if applicant is Karta of HUF)
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R N , residing at the address given against First Applicant, do
solemnly affirm that I am the Karta of the Hindu Undivided Family and as such have full powers to sell, endorse, transfer
or otherwise deal in the Sovereign Gold bonds 2016, standing in the name of the HUF.

Specimen signature for and on behalf of the HUF (name of the HUF) ........ ...,

Place

Date (Signature of the Karta with seal of HUF)

For Office use only

Date of receipt BLA No. CIF No. [Date of Credit to] Nomination |HUF declara-| Total limit | NEFT/ECS [Any other
of Application Govt. A/C registered on |tion obtained | declaration mandate [information
(DD/MM/YYYY) (DD/MM/YYYY)|{DD/MM/YYYY)|  (Y/N) obtained obtained
(Y/N) (YN
Part of Form A

INFORMATION FOR INVESTORS OF
Sovereign Gold Bonds 2016

Item Sovereign Gold Bonds 2016

1) Category of Investor The Bonds will be restricted for sale to resident Indian entities including
individuals, HUFs, trusts, Charitable Institutions and Universities.

2) Limit of investment Minimum subscription 2 Grams and Maximum investment 500 Grams per
investor per annum.

3) Date of Issue of Date of receipt of bond will be the same which is inscribed on the holding

bonds certificate.

4) Forms of Bonds Demat and Physical

5) Interest Option Half yearly Interval, will be served directly in to the account mentioned in the
application form or in the Account linked with the Demat a/c.

6) Post Maturity Post Maturity Interest is not payable

Interest

7) Bank account It is mandatory for the investors to provide bank account details to facilitate
payment of interest /maturity value

8) Nomination The sole Holder or all the joint holders may nominate a maximum of two

Facility persons as nominee
9) Maturity period 8 years from date of issue
10) Premature On the coupon dates from the 5 year of issuance.
redemption

11) Tradability Trading of these bonds on exchanges/NDS-OM shall be notified.

12) Loans from banks against the The holders of the said securities shall be entitled to create pledge,

security of these Savings bonds hypothecation or lien in favour of scheduled bank, FIs, NBFCs.

13) Application forms Branches of all the scheduled commercial banks, designated Post Offices and
SHCIL

Instructions for INVESTOR/ APPLICANTS

a) Application should be complete in all respects.
b) Incomplete applications may be rejected or delayedtill full particulars are available.
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c¢) In case the application is submitted by a Power of Attorney (POA) holder, please submit original POA for
verification, along with an attested copy.

d) In case the application is on behalf of a minor, please submit the original birth certificate from the School or
Municipal Authorities for verification, together with an attested copy.

e) Please note that nomination facility is available to a Sole Holder or all the joint holders (investors) of an SGB.

f) In case nominee is a minor, please indicate the date of birth of the minor and a guardian can be appointed.

g) Nomination facility is not available in case the investment is on behalf of minor.

h) Please provide bank account details for receiving payment through Electronic mode

i)  Please notify the change of bank account, if any, immediately.

j) POST MATURITY INTEREST IS NOT PAYABLE.

k) Indicate your date of birth.

RIGHTS OF THE INVESTOR

a) The Bond (Holding Certificate) will be issued to the investor.

b) The interest on the bond is paid half-yearly. The servicing of the Interest will be done through the bank A/c provided
in the Application for or in through the A/c linked to the demat, as the case may be.

c) Application forms for investments, Sovereign Gold Bonds are available on the website at www.rbi.org.in.

d) A sole holder or all the joint holders may nominate one or more nominees to the rights of the bonds.

e) The nomination will be registered at the Office of Issue and a Certificate of Registration will be issued to the holder.

f) The nomination can be altered by registering a fresh nomination.

g) The existing nomination can be cancelled by a request to the Office of Issue.

h) The investor is entitled to receive repayment amount within five clear working days from the date of tender of

application for early redemption.

In case the bank does not comply with the above, you may lodge a complaint in writing in to the nearest office of
Reserve Bank of India as under:

THE REGIONAL DIRECTOR,
RESERVE BANK OF INDIA,
CUSTOMER SERVICE DEPARTMENT/
BANKING OMBUDSMAN
(LOCATION)

YOU MAY ALSO ADDRESS YOUR COMPLAINT TO:

THE CHIEF GENERAL MANAGER IN-CHARGE
INTERNAL DEBT MANAGEMENT DEPARTMENT
CENTRAL OFFICE

FORT, MUMBAI-400 008, MAHARASHTRA

Disclaimer:- I have read and understood the details of information for the investors as well as rights and duties of
investors. The agent/bank has explained the features of the scheme to me.

Signature of the applicant
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Form ‘B’
[See Paragraph 5(3)]

Acknowledgement Receipt
Application No..................

Date ......... [oooiiiii. [oveiiiiiii

Received fTom MI/ MIS / MS. ..ot e e Cash/
Demand Draft/Cheque No./Electronic Transfer/...............cooiiiiiiiiiiiiiiiiiiiiiiiin.. dated ...... [ovoiiiiis [,
drawn on (Bank and Dranch) ... s
for . grams totaling an amount of R, (Rupees........cc.ccoenene.
........................................................ only) for the purchase of Sovereign Gold Bond for a period of 8 years,
interest payable on basis of the nominal value of ST PP
(RUPEES. . . ettt e e e e e e

only)

(Stamp / Seal of the Receiving Office)

Form ‘C’
[See paragraph 6 (1)]

Government of India
Tfgs @t SaqT (e Miee T(ve)- 2016
SOVEREIGN GOLD BONDS-2016
Certificate Number-
H TASET AT Fear/aal g & o fwmdt __, _ afbe afps =t o (@fasd Tiee aive),
2016 o FHef ITASF Maer. & Toeeidhd Sacadil gl TT9aH w0 S8 (a3 Tee Five), 2016 F
Tt Faer o wiw aw _ gidera e fea Srom, e @1 9id g /g 99 - IR}

T —mmmev TG I I a9 AT ST T e T IR ZNIT ST ST F oI T I
e Ii=re a9 § ST AT f @l 3T gl

I hereby certify that, Smt. /Shri

is the registered holder of units of Sovereign Gold Bonds 2016. The Sovereign
Gold Bond will bear interest at --------- percent per annum on initial investment of (1. , payable at half yearly
intervals on and every year. The Bonds are redeemable on ------------

-- with the option for early redemption from fifth year on interest payment dates.

Araed ITEHRAT HITAT HT ATH

Application Receiving Office name-

Tg THTOTTS TUITSAT ST g d: ZEATeAT AT dail

This is a system generated certificate and does not require any signature.
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Form ‘D’
[See paragraph 15]
NOMINATION

W (Name and address), the holder/s of Stock
certificate/BLA No .................. for the loan .................... hereby nominate the following person/s who shall
on my/our death have the right to the Government securities/Bonds and receive payment of the amount for the
time being due on the Government securities / Bonds specified below:

PARTICULARS OF NOMINEE:

Date Amount Date of Full name with Date Relation- Particulars
of Rs. repayment expanded of birth ship to of bank
issue initials and in case holder/s account
address of of
nominee minor
To be filled in case if nominee is minor: As ..., the sole nominee above is
a minor on this date, I/We appoint Shri/Smt./Kum.............coooooiiiiiiiii. to receive the

amount for the time being due to the above Government securities/Bond in the event of my/our death during the
minority of the said NOMINEE ..........cceueruiiiiiniiireie e

If the nomination is in substitution of the one already made: This nomination is in substitution of the nomination
dated ..........oeeienens made by me/us and registered on your books at ................c.e which shall stand
cancelled on registration of this nomination.

Place: ..............ooial. (Signature (s) of the Stock Certificate holder (s)/
Date : ......coovvviiiii, BLA holder(s)
Signature with name and address of witness :
PP PR PR
O T P PP PSP PTPPUPRINt

Acknowledgment
We acknowledge having registered the nomination in favour of ........................ ... (Name of nominees) for the
Stock Certificate/BLA No. .........cccooevennie. for the loan ...................... and the nomination
registration no. is ...........ceeeeeien. Please quote the above nomination registration no. in all communication

pertaining to change or cancellation of nomination.

Date: ...................... Authorised Official ..........................
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Form ‘E’
[See paragraph 15]

CANCELLATION OF NOMINATION

IIWe oo (name and address) do hereby cancel the nomination
dated ..o, made by me/us in respect of the following Stock certificate/Bond
Ledger Account No., and registered by the Public Debt Office/branch of the Agency bank on
(date) vide registration no.

Particulars of the Stock Certificate/Bonds

Date of Issue Nomenclature of | Stock Certificate / Amount (Rs.)
the loan BLA No.
Place : --------———--ceeeee - (Signature(s) of the Stock Certificate holder (s)/
Date : BLA holder (s)

Signature with name and address of witnesses:

L

e
Acknowledgment

We acknowledge having cancelled the nomination in favour of ........................... (Name of

nominees) for the Stock Certificate/BLA No. ...l for the Iloan

noted vide our nomination registration no. ................. dated

Date : Authorised Official ......................ocea.



48 THE GAZETTE OF INDIA : EXTRAORDINARY [PART II—SEC. 3(i)]

Form ‘F’
[See paragraph 16]

TRANSFER OF STOCK CERTIFICATES

IWe* o (transferor/s) do hereby assign and transfer my/our* interest or
share in the inscribed stock certificate number ................. of ... percent Government
Loan of ................ amounting to Rs. .......... being the amount /a portion of the stock for
Rs. .......... as specified on the face of this instrument together with the
accrued interest thereon 110 J (transferee/s), his /
her / their* executors, administrators or assigns, and I/We* ................... do freely accept
the stock certificate number ................... to the extent it has been transferred to me/us*.

IWe* (o (transferee/s) hereby request that on my/our* being registered as

the holder/s of the stock transferred to me/us*, the above stock certificate to the extent it has
been transferred to me/us* may be renewed in my/our* name (s)/converted in my/our*
name(s).

@I/We*. ..o, (transferor/s) hereby request that on the above transferee(s)
being registered as the holder/s of the stock hereby transferred to him/them*, the aforesaid stock
certificate to the extent it has not been transferred to him/them* may be renewed in my/our*
name (s).

As witness, our hand the ............... day of ...l two thousand
and.............

Signed by the above-named transferor Signature of transferor....................

in the presence of** ........................ Address: ...ovvveiiiiiiiii

Signed by the above-named transferee Signature of transferee....................

inthe presence®™ .....oooiiiiiiiiiiiiiiiis |

*: Delete whichever is not applicable.

@: This paragraph is to be used only when a portion of the Certificate is transferred.
*%: Signature, occupation and address of witness. Witness should be different for
transferor and transferee.

Transferred:

Stock Certificate issued NO/S ..oovvvveeveeennn.... dated ..o,

Manager, Reserve Bank of India, ...................coooiil
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Annexure I
Nationalised Bank Scheduled Private Banks
1 State Bank of India 1.  |Axis Bank Ltd.
2 State Bank of Bikaner & Jaipur 2. Catholic Syrian Bank Ltd.
3 State Bank of Hyderabad 3. City Union Bank Ltd.
4 State Bank of Mysore 4. Development Credit Bank Ltd.
5 State Bank of Patiala 5.  |Dhanlaxmi Bank Ltd.
6 State Bank of Travancore 6. Federal Bank Ltd.
7 Allahabad Bank 7. HDFC Bank Ltd.
8 Andhra Bank 8. ICICI Bank Ltd.
9 Bank of Baroda 9. IndusInd Bank Ltd.
10 |Bank of India 10 |(Jammu & Kashmir Bank Ltd.
11  |Bank of Maharashtra 11  |Karnataka Bank Ltd.
12 |Canara Bank 12  (Karur Vysya Bank Ltd.
13  |Central Bank of India 13  |Kotak Mahindra Bank Ltd.
14 |Corporation Bank 14 |Lakshmi Vilas Bank Ltd.
15 |Dena Bank 15  |Nainital Bank Ltd.
16 |Indian Bank 16 |Ratnakar Bank Ltd.
17 |Indian Overseas Bank 17  |South Indian Bank Ltd.
18 |Oriental Bank of Commerce 18 |Tamilnad Mercantile Bank Ltd.
19 |Punjab National Bank 19 (Yes Bank Ltd.
20 (Punjab & Sind Bank 20 |Bandhan Bank
21 |Syndicate Bank
22 |Union Bank of India
23 |United Bank of India
24 |UCO Bank
25 |Vijaya Bank
26 |IDBI Bank Ltd.
27 |Bharatiya Mahila Bank
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SCHEDULED FOREIGN BANKS

1 The Royal Bank of Scotland N.V 23 Mizuho Corporate Bank Ltd.
2 Abu Dhabi Commercial Bank Ltd. 24 Oman International Bank
3  |Antwerp Diamond Bank N.V 25 Societe Generale
4 |Arab Bangladesh Bank Ltd.(AB 26 Sonali Bank
Bank)
5 |Bank International Indonesia 27 Standard Chartered Bank
6 |Bank of America 28 State Bank of Mauritius
7  |Bank of Bahrain & Kuwait B.S.C 29 JSC - VTB Bank
8 |Bank of Ceylon 30 UBS AG
9 |Bank of Nova Scotia 31 American Express Banking
Corporation
10 |Bank of Tokyo - Mitsubishi Ltd. 32 First Rand Bank Ltd.
11 |Barclays Bank 33 Commonwealth Bank of Australia
12 |BNP Paribas 34 United Overseas Bank Ltd.
13  |China Trust Bank 35 Credit Suisse A.G
14  (Shinhan Bank 36 Sberbank
15 |Citibank N.A 37 Australia and New Zealand
Banking Group Ltd.
16 |Credit Agricole Corporate and 38 Rabobank International
Investment Bank
17  |Deutsche Bank 39 National Australia Bank
18 |DBS Bank Ltd. 40 Woori Bank
19 |Hongkong and Shanghai Banking 41 Industrial & Commercial Bank of
Corpn. Ltd. China
20 (J.P.Morgan Chase Bank N.A 42 Sumitomo Mitsui Banking
Corporation
21 |Krung Thai Bank 43 Westpac Banking Corporation
22 |Mashregbank 44 Doha Bank

List of Designated Post Office will be notified separately.
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Annexure-I|
List of Post Offices Identified for Sale of Sovereign Gold Bonds
SN | Circle REGION Division Head Office Name of Office ‘T);::Ze PIN

1 | ANDHRAPRADESH | VISAKHAPATNAM | SRIKAKULAM Srikakulam Srikakulam HO | 532001

o | ANDHRAPRADESH | VISAKHAPATNAM | SRIKAKULAM Tekkali Tekkali HO | 532201

3 | ANDHRAPRADESH | VIJAYAWADA NELLORE Nellore Nellore HO | 524001

4 | ANDHRA PRADESH | VISAKHAPATNAM | AMALAPURAM Amalapuram Amalapuram HO 533201

5 | ANDHRAPRADESH | VISAKHAPATNAM | AMALAPURAM Razole Razole Ho | 533242

o | ANDHRAPRADESH | JIOFRABAD Eagr oD souTH Hyderabad Jubilee Hyderabad Jubilee HO | 500002

/| ANDHRAPRADESH | (YD-RABAD SECUNDERABAD Secunderabad Secunderabad Ho | 500003

g | ANDHRAPRADESH | VIJAYAWADA VIJAYAWADA Vijayawada Vijayawada HO | 520001

9 | ANDHRAPRADESH | KURNOOL TIRUPATHI Tirupathi Tirupathi HO | 517501
10 | ANDHRAPRADESH | VIJAYAWADA BHIMAVARAM Tanuku Tanuku Ho | 934211
11 | ANDHRAPRADESH | VIJAYAWADA NARASARAOPET Narasaraopet Narasaraopet Ho | 522601
12 | ANDHRAPRADESH | VISAKHAPATNAM | RAJAHMUNDRY Rajamundhry Rajamundhry Ho | 933101
13 | ANDHRAPRADESH | VISAKHAPATNAM | RAJAHMUNDRY Ramachandrapuram Ramachandrapuram Ho | 533255
14 | ANDHRAPRADESH | VIJAYAWADA KHAMMAM Khammam Khamman HO | 507001
15 | ANDHRAPRADESH | VIJAYAWADA NELLORE Kavali Kavali HO | 524201
16 | ANDHRAPRADESH | \jJAYAWADA GUNTUR Mangalagiri Mangalagiri HO 522503
17 | ANDHRAPRADESH | \jJAYAWADA TENALI Tenali Tenali HO | 522201
18 | ANDHRAPRADESH | isakHAPATNAM | VIZHIANAGARAM Vizhianagaram Vizhianagaram Ho | 935002
19 | ANDHRAPRADESH | KURNOOL KURNOOL Kumnool Kurnool HO | 518001
20 | ANDHRAPRADESH | KURNOOL TIRUPATHI Sri Kalahasti Sri Kalahasti HO | 517644
21 | ANDHRAPRADESH | VISAKHAPATNAM | KAKINADA Kakinada Kakinada HO | 533001
97 | ANDHRAPRADESH | VIJAYAWADA MACHILIPATTNAM Machilipattnam Machilipattnam HO | 521001
93 | ANDHRAPRADESH | VIJAYAWADA GUDIVADA Gudivada Gudivada HO | 521301
24 | ANDHRAPRADESH | VIJAYAWADA GUNTUR Guntur Guntur HO | 522002
25 | ANDHRAPRADESH | VIJAYAWADA BHIMAVARAM Palakol Palakol HO | 534260
26 | ANDHRAPRADESH | HYDERABAD ADILABAD Adilabad Adilabad Ho | 504001
57 | ANDHRAPRADESH | HYDERABAD NIZAMABAD Nizamabad Nizamabad Ho | 503001
28 | ANDHRAPRADESH | KURNOOL NANDYAL Nandyal Nandyal Ho | 518501
29 | ANDHRAPRADESH | VIJAYAWADA NARASARAOPET Sattenapalle Sattenapalle Ho | 522403
30 | ANDHRAPRADESH | KURNOOL CUDDAPAH Rejampet Rajampet HO | 516115
31 | ANDHRAPRADESH | KURNOOL KURNOOL Adoni Adoni HO | 518301
37 | ANDHRAPRADESH | VIJAYAWADA GUDIVADA Nuzvid Nuzvid HO | 521201
33 | ANDHRAPRADESH | VIJAYAWADA MACHILIPATTNAM Avanigadda Avanigadda HO | 521121
34 | ANDHRAPRADESH | HYDERABAD MEDAK Medak Medak HO | 502110
35 | ANDHRAPRADESH | HYDERABAD NALGONDA Nalgonda Nalgonda HO | 508001
36 | ANDHRAPRADESH | HYDERABAD NIZAMABAD Kamareddy Kamareddy HO | 503111
37 | ANDHRAPRADESH | KURNOOL ANANTAPUR Guntakal Guntakal HO | 515801
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33 | ANDHRAPRADESH | HYDERABAD MAHABUBNAGAR MahabubNagar Mahabub Nagar HO | 509001
39 | ANDHRAPRADESH | HYDERABAD NALGONDA Bhongir Bhongir HO | 508116
40 | ANDHRAPRADESH | HYDERABAD WARANGAL Warangal Warangal HO | 506002
41 | ANDHRAPRADESH | KURNOOL ANANTAPUR Anantapur Anantapur HO | 515001
47 | ANDHRAPRADESH | KURNOOL TIRUPATHI Chandragiri Chandragiri HO | 517101
43 | ANDHRAPRADESH | HYDERABAD HANAMKONDA Hanamkonda Hanamkonda HO | 506001
44 | ANDHRAPRADESH | HYDERABAD KARIMNAGAR Karimnagar Karimnagar HO | 505001
45 | ANDHRAPRADESH | HYDERABAD NIZAMABAD Armoaor Armoor HO | 503224
46 | ANDHRA PRADESH | VIJAYAWADA TADEPALLIGUDEM Tadepalligudem Tadepalligudem HO | 534101
47 | ANDHRAPRADESH | HYDERABAD HANAMKONDA Jangaon Jangaon HO | 506167
48 | ANDHRAPRADESH | HYDERABAD PEDDAPALLI Peddapalli Peddapalli HO | 505172
49 | ANDHRAPRADESH | HYDERABAD SANGAREDDY Sangareddy Sangareddy HO | 502001
50 | ANDHRAPRADESH | HYDERABAD WANAPARTHY Wanaparthy Wanaparthy HO | 509103
51 | ANDHRAPRADESH | HYDERABAD WARANGAL Mahabubabad Mahabubabad HO | 506101
57 | ANDHRAPRADESH | VIJAYAWADA ELURU Eluru Eluru HO | 534001
53 | ANDHRA PRADESH | VIJAYAWADA VIJAYAWADA Bhuckingampet Bhuckingampet HO | 520002
54 | ANDHRAPRADESH | HYDERABAD KARIMNAGAR Jagtial Jagtial HO | 505327
55 | ANDHRAPRADESH | HYDERABAD SURYAPET Suryapet Suryapet HO | 508213
55 | ANDHRAPRADESH | HYDERABAD HYDERABAD CITY | Khairatabad Khairatabad HO | 500004
57 | ANDHRAPRADESH | KURNOOL CUDDAPAH Cuddapah Cuddapah HO | 516001
53 | ANDHRAPRADESH | VIJAYAWADA BHIMAVARAM Bhimavaram Bhimavaram HO | 534201
59 | ANDHRAPRADESH | VIJAYAWADA KHAMMAM Bhadrachalam Bhadrachalam HO | 507111
60 | ANDHRAPRADESH | VISAKHAPATNAM | PARVATHIPURAM Bobbil Bobbili HO | 535558
61 | ANDHRAPRADESH | VISAKHAPATNAM | PARVATHIPURAM Parvathipuram Parvathipuram HO | 535501
62 | ANDHRAPRADESH | HYDERABAD MEDAK Siddipet Siddipet HO | 502103
63 | ANDHRAPRADESH | HYDERABAD PEDDAPALLI Huzurabad Huzurabad HO | 505468
64 | ANDHRAPRADESH | KURNOOL CHITTOOR Chittoor Chittoor HO | 517001
65 | ANDHRAPRADESH | VIAYAWADA PRAKASAM Chirala Chirala HO | 523155
66 | ANDHRAPRADESH | VISAKHAPATNAM | KAKINADA Samalkot Samalkot HO | 533440
67 | ANDHRAPRADESH | VISAKHAPATNAM | VISAKHAPATNAM Visakhapatnam Visakhapatnam HO | 530001
68 | ANDHRAPRADESH | VIAYAWADA PRAKASAM Kandukur Kandukur HO | 523105
69 | ANDHRAPRADESH | HYDERABAD SANGAREDDY Zahirabad Zahirabad HO | 502220
70 | ANDHRA PRADESH EFE\)(ERABAD SECUNDERABAD Trimulgherry Trimulgherry HO | 500015
71 | ANDHRA PRADESH | VIJAYAWADA PRAKASAM Ongole Ongole HO | 523001
72 | ANDHRA PRADESH | VIWAYAWADA TADEPALLIGUDEM Kowvur Kovvur HO | 534350
73 | ANDHRAPRADESH | VIJAYAWADA TENALI Bapatla Bapatla HO 522101
74 | ANDHRAPRADESH | VISAKHAPATNAM | ANAKAPALLE Anakapalle Anakapalle HO 531001
75 | ANDHRAPRADESH | VISAKHAPATNAM | ANAKAPALLE Narsipatnam Narsipatnam HO 531116
76 | ANDHRAPRADESH | HYDERABAD HANAMKONDA Parkal Parkal HO | 506164
77 | ANDHRAPRADESH | HYDERABAD SURYAPET Miryalguda Miryalaguda HO 508207
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78 | ANDHRA PRADESH EFE\)(ERABAD HYDERABAD GPO Hyderabad GPO Hyderabad GPO HO | 500001
79 | ANDHRAPRADESH | KURNOOL HINDUPUR Dharmavaram Dharmavaram HO | 515671
80 | ANDHRAPRADESH | VIJAYAWADA ELURU Jangareddygudem Jangareddygudem HO | 534447
81 | ANDHRAPRADESH | VIAYAWADA KHAMMAM Kothagudem Colls Kothagudem Colls HO | 507101
82 | ANDHRAPRADESH | VISAKHAPATNAM | SRIKAKULAM Amadalavalasa Amadalavalasa HO | 532185
83 | ANDHRAPRADESH | HYDERABAD ADILABAD Mancherial Mancherial HO | 504208
84 | ANDHRAPRADESH | HYDERABAD MAHABUBNAGAR Gadwal Gadwal HO | 509125
85 | ANDHRAPRADESH | HYDERABAD WANAPARTHY Stn. Jadcheria Stn. Jadcherla HO | 509301
86 | ANDHRAPRADESH | KURNOOL NANDYAL Markapur Markapur HO | 523316
87 | ANDHRAPRADESH | VIJAYAWADA GUDUR Gudur Gudur HO | 524101
88 | ANDHRAPRADESH | VIJAYAWADA PRAKASAM Kanigiri Kanigiri HO | 523230
89 | ANDHRA PRADESH | VISAKHAPATNAM | VISAKHAPATNAM Waltair R S Waltair RS HO | 530004
HYDERABAD HYDERABAD SOUTH . _ o | s00027

90 | ANDHRAPRADESH | CITY EAST Stn. Kachiguda Stn. Kachiguda
ot | aDHRAPRADESH | ATV SECUNDERABAD Vikarabad Vikarabad HO | sotol
92 | ANDHRAPRADESH | KURNOOL HINDUPUR Hindupur Hindupur HO 515201
93 | ANDHRAPRADESH | KURNOOL PRODDATUR Pulivendia Pulivendla HO | 516390
94 | ANDHRA PRADESH | KURNOOL CHITOOR Madanapalle Madanapalle HO | 517325
95 | ANDHRAPRADESH | KURNOOL PRODDATUR Proddatur Proddatur Ho | 516360
96 | ASSAM GUWAHATIHQ | GUWAHATI Guwaht Guwahati HO | 781001
97 | ASSAM DIBRUGARH DARRANG Tezpur Tezpur HO | 784001
93 | ASSAM DIBRUGARH NAGAON Nagaon Nagaon HO | 782001
99 | ASSAM DIBRUGARH TINSUKIA Tinsukia Tinsukia HO | 786125
100 | ASSAM DIBRUGARH DARRANG Mangaldoi Mangaldoi HO | 784125
101 | ASSAM DIBRUGARH SIBSAGAR Golaghat Golaghat HO | 785621
102 | ASSAM DIBRUGARH SIBSAGAR Jorhat Jorhat HO | 785001
103 | ASSAM DIBRUGARH DIBRUGARH Dibrugarh Dibrugarh HO | 786001
104 | ASSAM DIBRUGARH SIBSAGAR Sivasagar Sivasagar HO 785640
105 | ASSAM GUWAHATIHQ | NALBARI Nalbari Nalbari HO | 781335
106 | ASSAM GUWAHATIHQ GUWAHATI Guwhathi University Guwhathi University Ho | 781014
107 | AssAM GUWAHATIHQ | NALBARI Barpeta Barpeta HO | 781301
108 | ASSAM DIBRUGARH DIBRUGARH North Lakhimpur North Lakhimpur HO | 787001
109 | AssAM DIBRUGARH CACHAR Sichar Silchar HO | 788001
110 | ASSAM DIBRUGARH NAGAON Diphu Diphu HO | 782460
111 | ASSAM DIBRUGARH CACHAR Karimganj Karimganj Ho | 788710
112 | ASSAM GUWAHATI HQ GOALPARA Kokrajhar Kokrajhar Ho | 783370
113 | ASSAM GUWAHATIHQ | GOALPARA Dhubri Dhubri Ho | 783301
114 | ASSAM DIBRUGARH CACHAR Hailakandi Hailakandi Ho | 788151
115 | BIHAR PATNAHQ PATNA Bankipore Bankipore HO | 800004
116 | BIHAR PATNAHQ BHOJPUR Arrah Arrah HO | 802301
17 | BIHAR PATNA HQ BHAGALPUR Bhagalpur Bhagalpur HO | 812001
118 | BIHAR PATNA HQ MONGHYR Munger Munger HO | 811201
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119 | BIHAR PATNAHQ NALANDA Biharsharif Biharsharif HO | 803101
120 | BIHAR MUZAFFARPUR | MADHUBANI Madhubani Madhubani HO | 847211
121 | BHAR MUZAFFARPUR | DARBHANGA Darbhanga Darbhanga HO | 846004
122 | BHAR MUZAFFARPUR | SAHARSA Saharsa Saharsa Ho | 852201
123 | BIHAR PATNA HQ BHAGALPUR Banka Banka Ho | 813102
124 | BIHAR PATNA HQ Patna GPO Patna GPO Patna GPO Ho | 800001
125 | BIHAR MUZAFFARPUR | PURNEA Katihar Katihar Ho | 854105
126 | BIHAR MUZAFFARPUR | PURNEA Purnea Purnea HO | 854301
127 | BIHAR MUZAFFARPUR | SARAN Chapra Chapra HO | 841301
128 | BIHAR MUZAFFARPUR | SITAMARHI Sitamarhi Sitamarhi Ho | 843301
129 | BIHAR MUZAFFARPUR | SIWAN Siwan Siwan Ho | 841226
130 | BIHAR PATNA HQ AURANGABAD(BIHAR) | Aurangabad(BH) Aurangabad(BH) Ho | 824101
131 | BHAR PATNA HQ BHOJPUR Buxar Buxar Ho | 802101
132 | BIHAR PATNA HQ GAYA Jehanabad Jehanabad Ho | 804408
133 | BIHAR PATNA HQ MONGHYR Jamui Jamui Ho | 811307
134 | BIHAR MUZAFFARPUR | SAMASTIPUR Samastipur Samastipur HO 848101
135 | BIHAR MUZAFFARPUR | BEGUSARAI Begusarai Begusarai Ho | 851101
136 | BIHAR MUZAFFARPUR | SARAN Marhowrah Marhowrah Ho | 841418
137 | BIHAR MUZAFFARPUR | EAST CHAMPARAN Motihari Motihari Ho | 845401
138 | BIHAR MUZAFFARPUR | WEST CHAMPARAN | Bettiah Bettiah HO | 845438
139 | BIHAR PATNA HQ NAWADHA Nawadha Nawadha Ho | 805110
140 | BHAR MUZAFFARPUR | MUZAFFARPUR Muzaffarpur Muzaffarpur HO 842001
141 | BIHAR MUZAFFARPUR | SIWAN Gopalganj Gopalganj HO | 841428
142 | BIHAR PATNA HQ GAYA Gaya Gaya Ho | 823001
143 | BIHAR MUZAFFARPUR | DARBHANGA Laheriasarai Laheriasarai Ho | 846001
144 | BIHAR PATNA HQ ROHTAS Sasaram Sasaram Ho | 821115
145 | BIHAR PATNA HQ VAISHALI Hajipur Hajipur HO 844101
146 | CHHATTISGARH RAIPUR RAIPUR Raipur Raipur HO | 492001
147 | CHHATTISGARH RAIPUR BILASPUR Bilaspur(Bilaspur-CGH) | Bilaspur(Bilaspur-CGH) | MO | 495001
148 | CHHATTISGARH RAIPUR BASTAR Jagdalpur Jagdalpur HO | 494001
149 | CHHATTISGARH RAIPUR DURG Durg Durg HO | 491001
150 | CHHATTISGARH RAIPUR BILASPUR Korba Korba HO | 495677
151 | CHHATTISGARH RAIPUR BASTAR Kanker Kanker Ho | 494334
152 | CHHATTISGARH RAIPUR DURG Rajnandgaon Rajnandgaon HO | 491441
153 | CHHATTISGARH RAIPUR RAIGARH Raigarh Raigarh HO | 496001
154 | CHHATTISGARH RAIPUR RAIGARH Ambikapur Ambikapur HO | 497001
155 | CHHATTISGARH RAIPUR Durg IBSB Bhillai HO IBSB Bhillai Ho | 490001
156 | DELHI DELHI DELHI GPO Delhi GPO Delhi GPO HO | 110006
157 | DELHI DELHI NEW DELHI CENTRAL | Indraprastha Indraprastha HO 110002
158 | DELHI DELHI NEW DELHI CENTRAL | Sansad Marg Sansad Marg HO | 110001

DELHI DELHI DELHI EAST Jhilmil Jhilmil HO | 110095

159
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160 | DELHI DELHI DELHI SOUTHWEST | Sarojini Nagar Sarojini Nagar HO | 110023
61 | DELH DELHI NEW DELHI WEST Raraina Industrl Naraina Industril Ho | 110028
162 | DELHI DELHI NEW DELHI SOUTH Lodi Road Lodi Road HO | 110003
163 | DELHI DELHI DELHI EAST Krishna Nagar Krishna Nagar HO 110051
164 | DELHI DELHI NEW DELHI WEST Ramesh Nagar Ramesh Nagar HO 110015
165 | DELHI DELHI NEW DELHI GPO New Delhi GPO New Delhi GPO HO | 110001
166 | DELHI DELHI NEW DELHI SOUTH Kalkaji Kalkaji HO 110019
167 | DELHI DELHI DELHI NORTH Ashok Vihar Ashok Vihar HO 110052
168 | GUJARAT RAJKOT BHAVNAGAR Bhavnagar Bhavnagar HO | 364001
169 | GUJARAT AHMEDABAD HQ | GANDHINAGAR Gandhi Nagar Gandhi Nagar(Gujarat) HO 382010
170 | GUJARAT AHMEDABAD HQ | AHMEDABAD CITY Navrangpura Navrangpura HO 380009
171 | GUIARAT VADODARA KHEDA Kheda Kheda HO | 387411
172 | GUJARAT RAJKOT JUNAGADH Junagadh Junagadh HO | 362001
173 | GUJARAT VADODARA BHARUCH Bharuch Bharuch HO | 392001
174 | GUJARAT AHMEDABAD HQ | MAHESANA Mahesana Mahesana HO | 384001
175 | GUJARAT RAJKOT GONDAL Gondal Gondal HO | 360311
176 | GUJARAT VADODARA ANAND Anand Anand HO | 388001
177 | GUJARAT RAJKOT SURENDRANAGAR Surendranagar Surendranagar HO 363001
178 | GUJARAT VADODARA VADODARA EAST Dabhoi Dabhoi HO | 391110
179 | GUJARAT AHMEDABAD HQ | SABARKANTHA Himatnagar Himatnagar HO 383001
180 | GUJARAT RAJKOT PORBANDAR Porbandar Porbandar HO 360575
181 | GUJARAT VADODARA KHEDA Nadiad Nadiad HO 387001
182 | GUJARAT AHMEDABAD HQ | GANDHINAGAR Kalol Kalol HO 382721
183 | GUJARAT AHMEDABAD HQ | PATAN Patan Patan Ho | 384265
184 | GUJARAT VADODARA NAVSARI Navsari Navsari HO 396445
185 | GUJARAT VADODARA BARDOLI Bardoli Bardoli HO 394601
186 | GUJARAT AHMEDABAD HQ | AHMEDABAD CITY Revdibazar Revdibazar HO 380002
187 | GUJARAT AHMEDABAD HQ | GANDHINAGAR Dholka Dholka Ho | 382225
188 | GUJARAT AHMEDABAD HQ | BANASANKTHA Palanpur Palanpur HO 385001
189 | GUJARAT AHMEDABAD HQ | AHMEDABAD GPO Ahmedabad GPO Ahmedabad GPO HO 380001
190 | GUJARAT RAJKOT JAMNAGAR Jamnagar Jamnagar HO 361001
191 | GUJARAT RAJKOT KUTCH Bhuj Bhuj Ho | 370001
192 | GUJARAT RAJKOT RAJKOT Rajkot Rajkot HO 360001
193 | GUJARAT VADODARA SURAT Nanpura Nanpura Ho | 395001
194 | GUJARAT VADODARA SURAT Surat Surat Ho | 395003
195 | GUJARAT VADODARA VADODARA EAST Vadodara Vadodara HO 390001
196 | GUJARAT RAJKOT AMRELI Amreli Amreli HO 365601
197 | GUJARAT VADODARA NAVSARI Bilimora Bilimora HO 396321
198 | GUJARAT VADODARA PANCHMAHALS Dahod Dahod HO 389151
199 | GUJARAT VADODARA PANCHMAHALS Godhra Godhra HO 389001
200 | GUJARAT VADODARA VADODARA WEST Fategan] Fateganj HO 390002
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201 | GUJARAT VADODARA VALSAD Valsad Valsad HO | 396001
202 HARYANA AMBALA HQ AMBALA Ambala GPO Ambala GPO HO 133001
203 | HARYANA AMBALA HQ KURUKSHETRA Kurukshetra Kurushkethra HO 136118
204 | HARYANA AMBALAHQ FARIDABAD Faridabad NIT Faridabad NIT HO 121001
205 | HARYANA AMBALA HQ KARNAL Kamal Karnal HO | 132001
206 | HARYANA AMBALA HQ AMBALA Ambala City Ambala City HO 134003
207 | HARYANA AMBALA HQ GURGAON Gurgaon Gurgaon HO 122001
208 | HARYANA AMBALA HQ ROHTAK Rohthak Rohthak HO 124001
209 | HARYANA AMBALA HQ SONEPAT Sonipat Sonipat HO 131001
210 | HARYANA AMBALA HQ ROHTAK Bahadurgarh Bahadurgarh HO 124507
211 | HARYANA AMBALA HQ HISSAR Hisar Hisar HO 125001
212 | HARYANA AMBALA HQ BHIWANI Bhiwani Bhiwani HO 127021
213 | HARYANA AMBALA HQ KARNAL Panipat Panipat HO 132103
214 | HARYANA AMBALA HQ KARNAL Jind Jind HO 126102
215 | HARYANA AMBALA HQ HISSAR Sirsa Sirsa HO 125055
216 | HARYANA AMBALA HQ AMBALA Yamunanagar Yamunanagar HO 135001
217 | HARYANA AMBALA HQ Gurgaon Narnaul Narnaul HO HO 123001
HIMACHAL . .
218 | PRADESH SHIMLA HQ SHIMLA Shimla GPO Shimla GPO HO 171001
HIMACHAL
219 | PRADESH SHIMLAHQ DHARAMSALA Dharamsala Dharamsala HO | 176215
HIMACHAL
220 | PRADESH SHIMLA HQ MANDI Mandi Mandi HO 175001
HIMACHAL
221 | PRADESH SHIMLA HQ DEHRA GOPIPUR Dehra Dehra HO 177101
HIMACHAL
222 | PRADESH SHIMLA HQ DEHRA GOPIPUR Kanghra Kanghra HO 176001
HIMACHAL
223 | PRADESH SHIMLA HQ DHARAMSALA Palampur Palampur HO 176061
HIMACHAL
224 | PRADESH SHIMLA HQ HAMIRPUR Barsar Barsar HO 174305
HIMACHAL
225 | PRADESH SHIMLAHQ HAMIRPUR Bilaspur(Bilaspur- HP) | Bilaspur(Bilaspur-Hp) | HO | 174001
HIMACHAL
226 | PRADESH SHIMLA HQ SOLAN Solan Solan HO 173212
HIMACHAL
227 | PRADESH SHIMLAHQ RAMPUR BUSHAHR Rampur Bushahr Rampur Bushahr HO 172001
HIMACHAL 175101
228 | PRADESH SHIMLA HQ MANDI Kullu Kullu HO
HIMACHAL 173001
229 | PRADESH SHIMLA HQ SOLAN Nahan Nahan HO
HIMACHAL 177001
230 | PRADESH SHIMLA HQ HAMIRPUR Hamirpur Hamirpur HO
HIMACHAL 174303
231 | PRADESH SHIMLA HQ UNA Una Una HO
HIMACHAL Sunder Nagar Town Sunder Nagar Town 175019
232 | PRADESH SHIMLA HQ MANDI Ship Ship HO
HIMACHAL 176310
233 | PRADESH SHIMLA HQ CHAMBA Chamba Chamba HO HO
HIMACHAL 17513
234 | PRADESH SHIMLA HQ Mandi Keylong Keylong HO HO
HIMACHAL 172107
235 | PRADESH SHIMLA HQ RAMPUR BUSHAHR | Reckong Peo Recong Peo HO HO
236 | JAMMU & KASHMIR | SRINAGAR HQ JAMMU Gandhi Nagar Gandhi Nagar(Jammu) | HO 180004
237 | JAMMU & KASHMIR | SRINAGARHQ JAMMU Kathua Kathua HO 184101
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238 | JAMMU & KASHMIR | SRINAGARHQ BARAMULLA Baramulla Baramulla HO | 193101
239 | JAMMU & KASHMIR | SRINAGARHQ SRINAGAR Anantnag Anantnag HO 192101
240 | JAMMU & KASHMIR | SRINAGAR HQ UDHAMPUR Udhampur Udhampur HO 182101
241 | JAMMU & KASHMIR | SRINAGAR HQ JAMMU Jammu Jammu Ho | 180001
242 | JAMMU & KASHMIR | SRINAGAR HQ SRINAGAR Srinagar GPO Srinagar GPO HO 190001
243 | JAMMU & KASHMIR | SRINAGAR HQ RAJOURI Rajouri Rajouri HO 185131
244 | JAMMU & KASHMIR | SRINAGAR HQ Ladakh Leh Leh Ho | 194101
245 | JHARKHAND RANCHI RANCHI Doranda Doranda HO | 834002
246 | JHARKHAND RANCHI RANCHI Ranchi GPO Ranchi GPO HO | 834001
247 | JHARKHAND RANCHI DHANBAD Dhanbad Dhanbad HO | 826001
248 | JHARKHAND RANCHI SINGHBHUM Chaibasa Chaibasa HO | 833201
249 | JHARKHAND RANCHI DHANBAD Bokaro Steel City Bokaro Steel City HO | 827001
250 | JHARKHAND RANCHI SINGHEHUM Jamshedpur Jamshedpur HO | 831001
251 | JHARKHAND RANCHI HAZARIBAGH Hazaribagh Hazaribagh HO | 825301
252 | JHARKHAND RANCHI HAZARIBAGH Ramgarh Cantt Ramgarh Cantt HO | 829122
253 | JHARKHAND RANCHI PALAMAU Daltonganj Daltonganj HO | 822101
254 | JHARKHAND RANCHI RANCHI Gurmla Gumla HO | 835207
255 | JHARKHAND RANCHI GIRIDIH Giridih Giridih HO | 815301
256 | JHARKHAND RANCHI SANTHAL PARGANAS | Dumka Dumka HO | 814101
257 | JHARKHAND RANCHI SANTHAL PARGANAS | B.Deoghar B.Deoghar Ho | 814112
258 | KARNATAKA BANGALORE HQ | BANGALORE EAST HAL Il Stage H.AL Il Stage HO | 560008
250 | KARNATAKA BANGALORE HQ | BANGALORE EAST R T Nagar RT Nagar HO | 560032
sgo | KARNATAKA oA KARWAR Karwar Karwar Ho | 581301
so1 | KARNATAKA o KOLAR Kolar Kolar HO | 563101
s | KARNATAKA PR HASSAN Hassan Hassan Ho | 573201
sz | KARNATAKA oA SIRS| Sirs Sirsi Ho | 581401
o6 | KARNATAKA E%EET AKA MANDYA Mandya Mandya HO | 571401
sgs | KARNATAKA PR NANJANGUD Nanjangud Nanjangud HO | 571301
sge | KARNATAKA SK%I:T KA KOLAR Chickballapur Chickballapur Ho | 562101
o7 | KARNATAKA R NANJANGUD Kollegal Kollegal HO | 571440
oo | KARNATAKA oA DHARWAD Dharwad Dharwad HO | 580001
269 | KARNATAKA RARNATAKA HASSAN Arsikere Arsikere HO | 573103
270 | KARNATAKA BANGALORE HQ | CHANNAPATNA Channapatna Channapatna HO | 562160
J71 | KARNATAKA TR BELLARY Bellary Bellary Ho | 583101
277 | KARNATAKA BANGALORE HQ | BANGALORE GPO Bangalore GPO Bangalore GPO HO | 560001
273 | KARNATAKA BANGALORE HQ | BANGALORE SOUTH | Jayanagar Jayanagar HO | 560041
o7 | KARNATAKA PR PUTTUR Puttur(DK) Puttur(DK) HO | 574201
o75 | KARNATAKA SK%I:T A UDUPI udupi udupi Ho | 576101
276 | KARNATAKA SOUTH MANGALORE Mangalore Mangalore HO | 575001




58

THE GAZETTE OF INDIA : EXTRAORDINARY

[PART II—SEC. 3(i)]

KARNATAKA
277 | KARNATAKA BANGALOREHQ | BANGALORE SOUTH | Basavanagud Basavanagudi HO | 560004
SOUTH
y7g | KARNATAKA U AA MYSORE Mysore Mysore HO | 570001
279 | KARNATAKA BANGALOREHQ | BANGALOREWEST | Joiaali Jalahall Ho | 560013
NORTH
280 | KARNATAKA KARNATAKA RAICHUR Raichur Raichur Ho | 584101
281 | KARNATAKA BANGALORE HQ BANGALORE WEST Rajaji Nagar Rajaji Nagar HO 560010
NORTH
287 | KARNATAKA KARNATAKA BAGALKOT Bagalkot Bagalkot HO | 587101
NORTH
saz | KARNATAKA oA DHARWAD b Hubii HO | 580020
NORTH
284 | KARNATAKA KARNATAKA HAVERI Haveri Haveri HO | 581110
KARNATAKA SOUTH CHITRADURGA Ho | 577501
285 KARNATAKA Chitradurga Chitradurga
KARNATAKA SOUTH TUMKUR Ho | 572201
286 KARNATAKA Tiptur Tiptur
SOUTH
2g7 | KARNATAKA KARNATAKA TUMKUR Tumkur Tumkur HO | 572101
NORTH ) )
sag | KARNATAKA oA BAGALKOT Jamkhandi Jamkhandi o | s87a01
NORTH
s | KARNATAKA oA BELGAUM Belgaum Belgaum HO | 590001
SOUTH
290 | KARNATAKA KARNATAKA MYSORE Saraswathipuram Saraswathipuram Ho | 570009
SOUTH
291 | KARNATAKA KARNATAKA SHIMOGA Bhadravathi Bhadravathi Ho | 877301
NORTH
sap | KARNATAKA oA BIAPUR Biapur Bijapur Ho | 586101
NORTH
sg3 | KARNATAKA oA KARWAR Cunta Kumta Ho | 581343
SOUTH
so | KARNATAKA U AA SHIMOGA Sagar sagar Ho | 577401
NORTH . .
295 KARNATAKA KARNATAKA BELGAUM Bailhongal Bailhongal HO 591102
NORTH
so5 | KARNATAKA R Ak BELGAUM Ramdurg Ramdurg Ho | 591123
NORTH ) )
sq7 | KARNATAKA PR BIDAR Bidar Bidar HO | 585401
NORTH — -
sog | KARNATAKA A CHIKODI Chikodi Chikodi HO | 591201
NORTH
sa | KARNATAKA oA GADAG Gadag Gadag Ho | 582101
NORTH
200 | KARNATAKA A GADAG Koppal Koppal HO | 583231
NORTH
501 | KARNATAKA O A GOKAK Gokak Gokak Ho | 591307
KARNATAKA SOUTH CHITRADURGA Davangere Davangere Ho | 577001
302 KARNATAKA g g
KARNATAKA SOUTH SHIMOGA Shimoga Shimoga Ho | 577201
303 KARNATAKA
SOUTH
304 | KARNATAKA KARNATAKA UDUPI Manipal Manipal HO | 576104
NORTH
305 | KARNATAKA KARNATAKA GULBARGA Yadgiri Yadgiri Ho | 585201
SOUTH — —
20 | KARNATAKA R RNATAKA KODAGU Madikeri Madikeri Ho | 571201
KARNATAKA SOUTH MANDYA Srirangapatna Srirangapatna Ho | 571438
307 KARNATAKA gap 9ap
KARNATAKA SOUTH CHIKMAGALUR Koppa Koppa Ho | 577126
308 KARNATAKA PP PP
SOUTH
309 | KARNATAKA KARNATAKA PUTTUR Karkala Karkala HO | 574104
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310 | KARNATAKA EESJ:T KA BELLARY Hospet Hospet HO | 583201
511 | KARNATAKA oA GULBARGA Gulbarga Gulbarga HO | 585101
51 | KARNATAKA PR CHIKMAGALUR Chikmagalur Chikmagalur HO | 577101
313 | KARNATAKA A CHIKODI At Athani HO | 591304

KARNATAKA SOUTH MANGALORE HO | 575005
314 KARNATAKA Kulshekar Kulshekar
315 KARNATAKA E;\?ILQJI.\JTTAKA UDUPI Kundapura Kundapura HO 576201
316 | KERALA TRIVANDRUM HQ | TRIVANDRUM SOUTH | Neyyattinkara Neyyattinkara HO | 695121
317 | KERALA TRIVANDRUMHQ | QUILON Kottarakara Kottarakara HO 691506
318 | KERALA KOCHI IDUKKI Thodupuzha Thodupuzha HO | 685584
319 | KERALA KOCHI ERNAKULAM Ernakulam Ernakulam HO | 682011
320 | KERALA KOCHI ERNAKULAM Kochi Kochi HO | 682001
321 | KERALA CALICUT CALICUT Calicut Calicut HO | 673001
320 | KERALA TRIVANDRUMHQ | PATHANAMTHITTA Punalur Punalur HO | 691305
323 | KERALA CENTRAL ALUVA Aluva Aluva HO | 683101
324 | KERALA KOCHI THRISSUR Thrissur Thrissur HO | 680001
325 | KERALA CALICUT CALICUT Calicut Civil Station Calicut Civil Station HO | 673020
3%6 | KERALA NORTHERN OTTAPALAM Ottapalam Ottapalam HO | 679101
327 | KERALA TRIVANDRUMHQ | PATHANAMTHITTA Pathanamthitta Pathanamthitta HO | 689645
38 | KERALA TRIVANDRUM HQ | TIRUVALLA Chengannur Chengannur HO | 689121
329 | KERALA CALICUT PALGHAT Palakkad Palakkad HO | 678001
330 | KERALA KOCHI ALLEPPEY Cherthala Cherthala HO | 688524
331 | KERALA KOCHI IDUKKI Kattappana Kattappana HO 685508
332 | KERALA TRIVANDRUMHQ | QUILON Karunagappaly Karunagappaly HO 690518
333 | KERALA KOCHI ALWAYE Perumbavoor Perumbavoor HO 683542
334 | KERALA KOCHI MAVELIKARA Mavelikara Mavelikara HO | 690101
335 | KERALA TRIVANDRUM HQ | TIRUVALLA Tiruvalla Tiruvalla HO | 689101
o TRIVANDRUM HQ | TRIVANDRUMNORTH | [fovananhapuram | Thiuvananthapuram | o | ggsoot
337 | KERALA KOCHI ALWAYE Muvattupuzha Muvattupuzha HO 686661
338 | KERALA KOCHI ALLEPPEY Alappuzha Alappuzha HO | 688001
339 | KERALA CALICUT PALGHAT Olavakkot Olavakkot HO | 678002
340 | KERALA CALICUT CANNANORE Taliparamba Taliparamba HO 670141
341 | KERALA CALICUT CALICUT Kalpetta Kalpetta HO 673121
342 | KERALA CALICUT CANNANORE Kannur Kannur Ho | 670001
343 | KERALA CALICUT KASARAGOD Kasaragod Kasaragod HO 671121
344 | KERALA CALICUT PALGHAT Alathur Mor Alathur Mbr Ho | 678541
345 | KERALA KOCHI CHANGANACHERRY | Changanacherry Changanacherry HO 686101
346 | KERALA KOCHI CHANGANACHERRY | Kanjirapally Kanjirapally Ho | 686507
347 | KERALA KOCHI KOTTAYAM Palai Palai Ho | 686575
348 | KERALA KOCHI KOTTAYAM Vaikom Vaikom Ho | 686141
349 | KERALA CALICUT MANJERI Malappuram Malappuram HO 676505
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350 | KERALA CALICUT MANJERI Manjeri-la Manjeri-kla HO 676121
351 | KERALA CALICUT TIRUR Tirur(kerala) Tirur(kerala) HO 676101
352 | KERALA CALICUT VADAKARA Vadakara Vadakara HO 673101
353 | KERALA KOCHI IRINJALAKUDA Chalakudi Chalakudi HO 680307
354 | KERALA KOCHI IRINJALAKUDA Irinjalakuda Irinjalakuda HO 680121
355 | KERALA KOCHI TRICHUR Kunnamkulam Kunnamkulam HO 680503
356 | KERALA KOCHI TRICHUR Wadakanchery-TC Wadakanchery-TC HO 680582
357 | KERALA TRIVANDRUM HQ | PATHANAMTHITTA Adur( Kla) Adur( Kla) HO 691523
358 | KERALA KOCHI MAVELIKARA Kayangulam Kayangulam HO 690502
359 | KERALA TRIVANDRUM HQ | TRIVANDRUMNORTH | Attingal Attingal HO 695101
360 | KERALA TRIVANDRUMHQ | TRIVANDRUM SOUTH | Poojapura Poojapura Ho | 695012
361 | KERALA KOCHI KOTTAYAM Kottayam Kottayam Ho | 686001
362 | KERALA CALICUT VADAKARA Koyilandi Koyilandi HO 673305
363 | KERALA CALICUT KASARAGOD Kanhangad Kanhangad HO 671315
364 | KERALA CALICUT THALASSERY Thalassery Thalassery HO 670101
365 | KERALA TRIVANDRUM HQ | QUILON Kollam Kollam HO 691001
366 | KERALA CALICUT TIRUR Ponani Ponani HO 679577
367 | MADHYAPRADESH | BHOPAL HQ BHOPAL Bhopal GPO Bhopal GPO HO | 462001
368 | MADHYAPRADESH | INDORE INDORE CITY Indore Nagar Indore Nagar HO | 452007
369 | MADHYAPRADESH | INDORE INDORE MOFFUSIL Dhar Dhar HO | 454001
370 | MADHYAPRADESH | BHOPAL HQ VIDISHA Vidisha Vidisha HO | 464001
371 | MADHYAPRADESH | INDORE MANDSAUR Mandsaur Mandsaur HO | 458001
372 | MADHYAPRADESH | INDORE UJJAIN Ujjain Ujjain HO | 456001
373 | MADHYAPRADESH | BHOPAL HQ BHOPAL CTT Nagar CTT Nagar HO | 462003
374 | MADHYA PRADESH | BHOPALHQ HOSHANGABAD Narsinghpur Narsinghpur HO | 487001
375 | MADHYA PRADESH | BHOPALHQ SAGAR Sagar Cantt Sagar Cantt HO | 470001
376 | MADHYA PRADESH | BHOPALHQ BHOPAL Bhel Bhel HO | 462022
377 | MADHYA PRADESH | BHOPALHQ SAGAR Damoh Damoh HO | 470661
378 | MADHYA PRADESH | BHOPALHQ HOSHANGABAD Hoshangabad Hoshangabad HO | 461001
379 | MADHYA PRADESH | GWALIOR GUNA Ashoknagar Ashok Nagar HO | 473331
380 | MADHYA PRADESH | GWALIOR GUNA Shivpuri Shivpuri HO | 473551
381 | MADHYA PRADESH | BHOPALHQ CHHATARPUR Tikamgarh Tikamgarh HO | 472001
382 | MADHYA PRADESH | BHOPALHQ CHHINDWARA Chhindwara Chhindwara HO | 480001
383 | MADHYA PRADESH | GWALIOR GWALIOR Morar Morar HO | 474006
384 | MADHYA PRADESH | INDORE RATLAM Ratlam Ratlam HO | 457001
385 | MADHYA PRADESH | BHOPALHQ CHHATARPUR Chhatarpur Chhatarpur HO | 471001
386 | MADHYA PRADESH | BHOPALHQ CHHINDWARA Betul Betul HO | 460001
387 | MADHYAPRADESH | BHOPAL HQ VIDISHA Raisen Raisen HO | 464551
388 | MADHYA PRADESH | GWALIOR GWALIOR Lashkar Lashkar HO | 474001
389 | MADHYA PRADESH | INDORE KHANDWA Khandwa Khandwa HO | 450001
390 | MADHYA PRADESH | INDORE SEHORE Sehore Sehore HO | 466001
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391 | MADHYAPRADESH | INDORE UJJAIN Shajapur Shajapur HO | 465001
392 | MADHYA PRADESH | BHOPALHQ BALAGHAT Balaghat Balaghat HO | 481001
393 | MADHYA PRADESH | BHOPALHQ REWA Rewa Rewa HO | 486001
394 | MADHYA PRADESH | INDORE INDORE MOFFUSIL Dewas Dewas HO | 455001
395 | MADHYA PRADESH | INDORE KHANDWA Khargone Khargone HO | 451001
396 | MADHYA PRADESH | INDORE MANDSAUR Neemuch Neemuch HO | 458441
397 | MADHYA PRADESH | BHOPALHQ SHAHDOL Shahdol Shahdol HO | 484001
398 | MADHYA PRADESH | BHOPAL HQ BALAGHAT Seoni Seoni Ho | 480661
399 | MADHYAPRADESH | BHOPAL HQ REWA Satna Satna Ho | 485001
400 | MADHYA PRADESH | GWALIOR GUNA Guna Guna Ho | 473001
401 | MADHYA PRADESH | INDORE SEHORE Rajgarh(Bia) Rajgarh(Bia) HO | 465661
402 | MADHYA PRADESH | BHOPAL HQ BALAGHAT Mandla Mandla Ho | 481661
403 | MADHYA PRADESH | BHOPAL HQ SHAHDOL Sidhi Sidhi Ho | 486661
404 | MADHYA PRADESH | INDORE RATLAM Jhabua Jhabua Ho | 457661
405 | MADHYA PRADESH | GWALIOR MORENA Morena Morena Ho | 476001
406 | MADHYA PRADESH | GWALIOR MORENA Bhind Bhind Ho | 477001
407 | MADHYA PRADESH | INDORE JABALPUR Katni Katni Ho | 483501
408 | MADHYA PRADESH | INDORE INDORE CITY Indore GPO Indore GPO Ho | 452001
409 | MADHYA PRADESH | INDORE JABALPUR Jabalpur Jabalpur HO | 482001
410 | MAHARASHTRA MUMBAI MOGPAICITYNORTH | Ghembur Chembur Ho | 400071
411 | MAHARASHTRA AURANGABAD DHULE Dhule Dhule HO | 424001
412 | MAHARASHTRA AURANGABAD AURANGABAD Aurangabad Aurangabad HO | 431001
413 | MAHARASHTRA GOA-PANAII SANGLI Sangli Sangli HO | 416416
414 | MAHARASHTRA MUMBAI MUMBAI CITY NORTH | Andheri Andheri HO | 400053
415 | MAHARASHTRA NAGPUR BULDANA Khamgaon Khamgaon HO | 444303
416 | MAHARASHTRA NAGPUR NAGPUR CITY Nagpur GPO Nagpur GPO HO | 440001
417 | MAHARASHTRA NAGPUR NAGPUR MOFFUSIL | Gondia Gondia HO | 441601
418 | MAHARASHTRA GOA-PANAJI RATNAGIRI Ratnagir Ratnagiri HO | 415612
419 | MAHARASHTRA NAGPUR NAGPUR CITY Nagpur City Nagpur City HO | 440002
420 | MAHARASHTRA AURANGABAD BEED Beed Beed HO | 431122
421 | MAHARASHTRA PUNE PANDHARPUR Pandharpur Pandharpur HO | 413304
422 | MAHARASHTRA GOA-PANAJI SINDHUDURG Malvan Malvan HO | 416606
423 | MAHARASHTRA MUMBAI MUMBAI CITY SOUTH | Kalbadevi Kalbadevi HO | 400002
424 | MAHARASHTRA NAGPUR YEOTMAL Yavatmal Yavatmal HO | 445001
425 | MAHARASHTRA PUNE PUNE CITY EAST Pune Pune HO | 411001
426 | MAHARASHTRA MUMBAI MUMBAI CITY WEST | Mahim Mahim HO | 400016
427 | MAHARASHTRA NAGPUR WARDHA Wardha Wardha HO | 442001
428 | MAHARASHTRA MUMBAI MUMBAI GPO Mumbai Mumbai GPO HO | 400001
429 | MAHARASHTRA PUNE SATARA Satara Satara HO | 415001
430 | MAHARASHTRA MUMBAI MUMBAI CITY EAST | Chinchbunder Chinchbunder HO | 400009
431 | MAHARASHTRA GOA-PANAII KOLHAPUR lchalkarani Ichalkaranji HO | 416115
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430 | MAHARASHTRA GOA-PANAJI KOLHAPUR Kolhapur Kolhapur HO | 416003
433 | MAHARASHTRA | MUMBA MDA CITYNORTH 1 Borival HO | 400091
434 | MAHARASHTRA MUMBAI THANE CENTRAL Thane Thane HO | 400601
435 | MAHARASHTRA NAGPUR CHANDRAPUR Chandrapur Chandrapur HO | 442401
436 | MAHARASHTRA NAGPUR AKOLA Akola Akola HO | 444001
437 | MAHARASHTRA NAGPUR BULDANA Buldana Buldana HO | 443001
438 | MAHARASHTRA MUMBAI MUMBAICITYEAST | padar Dadar Ho | 400014
439 | MAHARASHTRA MUMBAI THANE CENTRAL Kalyan City Kalyan City Ho | 421301
440 | MAHARASHTRA AURANGABAD | MALEGAON Malegaon Malegaon HO | 423203
441 | MAHARASHTRA AURANGABAD | AURANGABAD Jalna Jalna HO | 431203
442 | MAHARASHTRA AURANGABAD | JALGAON Chalisgaon Chalisgaon HO | 424101
443 | MAHARASHTRA NAGPUR AMARAVATHI Amaravathi Amaravathi HO | 444601
444 | MAHARASHTRA GOA-PANAJI GOA Margao Margao HO | 403601
445 | MAHARASHTRA AURANGABAD | NASIK Nashik Road Nashik Road HO | 422101
446 | MAHARASHTRA PUNE SHRIRAMPUR Shrirampur Shrirampur HO | 413709
447 | MAHARASHTRA MUMBAI THANE WEST Palghar Palghar HO | 401404
448 | MAHARASHTRA PUNE PUNE CITY WEST Pune City Pune City HO | 411002
449 | MAHARASHTRA AURANGABAD | BHUSAWAL Bhusawal Bhusawal HO | 425201
450 | MAHARASHTRA GOA-PANAJI SANGLI Mirai Miraj HO | 416410
451 | MAHARASHTRA PUNE AHMEDNAGAR AhmedNagar AhmedNagar HO | 414001
450 | MAHARASHTRA AURANGABAD | JALGAON Jalgaon Jalgaon HO | 425001
453 | MAHARASHTRA MUMBAI NEW MUMBAI Panvel Panvel Ho | 410206
454 | MAHARASHTRA AURANGABAD | PARBHANI Parbhani Parbhani HO | 431401
455 | MAHARASHTRA MUMBAI MUMBAI WEST Mumbai Central Mumbai Central HO | 400008
456 | MAHARASHTRA GOA-PANAJI RATNAGIRI Chiplun Chiplun HO | 415605
457 | MAHARASHTRA AURANGABAD | NANDED Nanded Nanded HO | 431601
458 | MAHARASHTRA AURANGABAD | OSMANABAD Latur Latur HO | 413512
459 | MAHARASHTRA GOA-PANAJI KOLHAPUR Kolhapur City Kolhapur City HO | 416012
460 | MAHARASHTRA NAGPUR NAGPUR MOFFUSIL | Bhandara Bhandara HO | 441904
461 | MAHARASHTRA PUNE SATARA Karad Karad HO | 415110
462 | MAHARASHTRA AURANGABAD | NASIK Nashik Nashik HO | 422001
463 | MAHARASHTRA MUMBAI RAIGAD Alibag Alibag HO | 402201
464 | MAHARASHTRA PUNE SOLAPUR Solapur Solapur HO | 413001
465 | MAHARASHTRA AURANGABAD OSMANABAD Osmanabad Osmanabad HO | 413501
466 | MAHARASHTRA GOA-PANAJI GOA Panaij Panaji HO | 403001
467 | MAHARASHTRA GOA-PANAJI SINDHUDURG Sawantwadi Sawantwadi Ho | 416510
468 | MAHARASHTRA NAGPUR AMARAVATI Paratwada Paratwada Ho | 444805
469 | MAHARASHTRA NAGPUR NAGPUR MOFFUSIL | Kamthi Kamthi HO | 441001
470 | MAHARASHTRA PUNE PUNE CITY MOFFUSIL | Shivajinagar Shivajinagar Ho | 411005
471 | NORTH EAST SHILLONG HQ MEGHALAYA Shillong GPO Shillong GPO HO | 793001
472 | NORTH EAST NORTH EASTERN | NAGALAND Kohima Kohima Ho | 797001
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473 | NORTH EAST NORTH EASTERN | MANIPUR Imphal Imphal HO 795001
474 | NORTH EAST SHILLONG HQ AGARTALA Agartala Agartala HO 799001
475 | NORTH EAST SHILLONG HQ AGARTALA Radhakishorepur Radhakishorepur HO 799120
ARUNACHAL o111
476 | NORTHEAST SHILLONG HQ PRADESH Itanagar Itanagar HO
477 | NORTH EAST SHILLONG HQ DHARMANAGAR Dharmanagar Dharmanagar HO 799250
478 | NORTH EAST NORTH EASTERN | MIZORAM Aizawl Aizaw! HO 796001
479 | NORTH EAST NORTH EASTERN | MEGHALAYA Tura Tura HO 794001
4a0 | ODISHA P BANESWAR | BipaneswAR Bhubaneswar GPO Bhubaneswar GPO Ho | 751001
481 | ODISHA BERHAMPUR ASKA Aska Aska HO 761110
482 | ODISHA BERHAMPUR ASKA Bhanjanagar Bhanjanagar HO 761126
BHUBANESWAR
483 | ODISHA Ha CUTTACK CITY Chandinchowk Chandinchowk HO | 753002
484 | ODISHA BERHAMPUR BERHAMPUR Berhampur(GM) Berhampur(GM) HO | 760001
485 | ODISHA BERHAMPUR KORAPUT Jeypore(K) Jeypore(K) HO | 764001
486 | ODISHA BERHAMPUR KORAPUT Rayagada(K) Rayagada(K) HO 765001
BHUBANESWAR
487 | ODISHA HQ CUTTACK SOUTH Athagarh Athagarh HO | 754029
488 | ODISHA SAMBALPUR DHENKANAL Dhenkanal Dhenkanal HO | 759001
489 | ODISHA SAMBALPUR SUNDARGARH Rourkela Rourkela HO | 769001
490 | ODISHA BERHAMPUR KALAHANDI Bhawanipatna Bhawanipatna HO | 766001
BHUBANESWAR
491 | ODISHA Ha CUTTACK CITY Cuttack GPO Cuttack GPO HO | 753001
492 | ODISHA SAMBALPUR SAMBALPUR Sambalpur Sambalpur HO | 768001
BHUBANESWAR
493 | ODISHA Ha BALASORE Balasore Balasore HO | 756001
BHUBANESWAR
494 | ODISHA HQ BHADRAK Bhadrak Bhadrak HO | 756100
495 | ODISHA SAMBALPUR SAMBALPUR Bargarh Bargarh HO | 768028
BHUBANESWAR
496 | ODISHA HQ MAYURBHANJ Baripada Baripada HO | 757001
BHUBANESWAR
497 | ODISHA HQ PUR Puri Puri HO | 752001
498 | ODISHA SAMBALPUR KEONJHAR Keonjhargarh Keonjhargarh HO | 758001
499 | ODISHA SAMBALPUR SAMBALPUR Jharsuguda Jharsuguda HO | 768201
BHUBANESWAR
500 | ODISHA HQ CUTTACK NORTH Kendrapara Kendrapara HO 754211
BHUBANESWAR
501 | ODISHA HQ CUTTACK SOUTH Jagatsinghpur Jagatsinghpur HO 754103
502 | ODISHA SAMBALPUR SUNDARGARH Sundargarh Sundargarh HO | 770001
503 | ODISHA SAMBALPUR SUNDARGARH Uditnagar Uditnagar HO | 769012
504 | ODISHA BERHAMPUR BERHAMPUR Parlakhemundi Parlakhemundi HO | 761200
505 | ODISHA BERHAMPUR PHULBANI Phulbani Phulbani HO | 762001
506 | ODISHA BERHAMPUR BERHAMPUR Chatrapur Chatrapur HO 761020
BHUBANESWAR -~
507 | ODISHA HQ CUTTACK NORTH Jajpur Jajpur HO
508 | ODISHA BERHAMPUR KORAPUT Koraput Koraput Ho | 764020
BHUBANESWAR o2
509 | ODISHA HQ BALASORE Jaleswar Jaleswar HO
BHUBANESWAR —
510 | ODISHA HQ MAYURBHANJ Rairangpur Rairangpur HO
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511 | ODISHA fa ESWAR R Khurda Khurda Ho | 7920%%
BHUBANESWAR 752069

512 | ODISHA HQ PURI Nayagarh Nayagarh HO
513 | ODISHA SAMBALPUR BALANGIR Balangir Balangir Ho | 767001
514 | ODISHA SAMBALPUR DHENKANAL Angul Angul Ho | 799122
515 | PUNJAB CHANDIGARH HQ | CHANDIGARH Chandigarh GPO Chandigarh GPO HO | 160017
516 | PUNJAB CHANDIGARH HQ | KAPURTHALA Phagwara Phagwara HO | 144401
517 | PUNJAB CHANDIGARH HQ | CHANDIGARH Ropar Ropar HO | 140001
518 | PUNJAB CHANDIGARH HQ | GURDASPUR Batala Batala HO | 143505
519 | PUNJAB CHANDIGARH HQ | GURDASPUR Gurdaspur Gurdaspur HO | 143521
500 | PUNJAB CHANDIGARH HQ | PATIALA Rajpura Rajpura HO | 140401
521 | PUNJAB CHANDIGARH HQ | FARIDKOT Faridkot Faridkot HO | 151203
500 | PUNJAB CHANDIGARH HQ | JALANDHAR Jalandhar City Jalandhar City HO | 144001
503 | PUNJAB CHANDIGARH HQ | LUDHIANAMOFFUSIL | Khanna Khanna HO | 141401
504 | PUNJAB CHANDIGARH HQ | FARIDKOT Moga Moga HO | 142001
505 | PUNJAB CHANDIGARH HQ | SANGRUR Sangrur Sangrur HO | 148001
506 | PUNJAB CHANDIGARH HQ | FEROZEPUR Ferozepur Ferozepur Ho | 152001
507 | PUNJAB CHANDIGARH HQ | KAPURTHALA Kapurthala Kapurthala HO | 144601
508 | PUNJAB CHANDIGARH HQ | BATHINDA Bathinda Bathinda HO | 151001
529 | PUNJAB CHANDIGARH HQ | PATIALA Patiala Patiala HO | 147001
530 | PUNJAB CHANDIGARH HQ | AMRITSAR Amritsar GPO Amritsar GPO HO | 143001
531 | PUNJAB CHANDIGARH HQ | LUDHIANA CITY Ludhiana Ludhiana HO | 141001
532 | PUNJAB CHANDIGARH HQ | LUDHIANAMOFFUSIL | jagraon Jagraon HO | 142026
533 | PUNJAB CHANDIGARH HQ | AMRITSAR Tam Taran Tam Taran HO | 143401
534 | PUNJAB CHANDIGARH HQ | HOSHIARPUR Hoshiarpur Hoshiarpur HO 146001
535 | PUNJAB CHANDIGARH HQ | HOSHIARPUR Dasuya Dasuya Ho | 144205
536 | PUNJAB CHANDIGARH HQ | JALANDHAR Jalandhar Cantt Jalandhar Cantt Ho | 144005
537 | RAJASTHAN JAIPUR HQ JAIPUR CITY Shastri Nagar Shastri Nagar HO | 302016
538 | RAJASTHAN AJMER BEAWAR Nasirabad Nasirabad HO | 305601
539 | RAJASTHAN JAIPUR HQ ALWAR Alwar Alwar HO | 301001
540 | RAJASTHAN JAIPUR HQ SAWAIMADHOPUR Sawaimadhopur Sawaimadhopur HO | 322001
541 | RAJASTHAN JODHPUR SRIGANGA NAGAR Hanumangarh Jn Hanumangarh Jn HO 335512
542 | RAJASTHAN AJMER AJMER Madanganj Kishangarh Madanganj Kishangarh HO 305801
543 | RAJASTHAN JODHPUR CHURU Ratangarh Ratangarh HO | 331022
544 | RAJASTHAN AJMER TONK Tonk raj Tonk raj HO | 304001
545 | RAJASTHAN JODHPUR CHURU Churu Churu HO | 331001
546 | RAJASTHAN JODHPUR PALI Palimanwar Palimarwar HO | 306401
547 | RAJASTHAN JODHPUR JODHPUR Jodhpur Jodhpur HO | 342001
548 | RAJASTHAN AJMER TONK Bundi Bundi HO | 323001
549 | RAJASTHAN JAIPUR HQ JAIPUR CITY Jaipur GPO Jaipur GPO HO | 302001
RAJASTHAN JODHPUR BARMER Barmer Barmer HO | 344001

550
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551 | RAJASTHAN JODHPUR JODHPUR Jaisalmer Jaisalmer HO | 345001
550 | RAJASTHAN AJMER AJMER Ajmer Ajmer HO | 305001
553 | RAJASTHAN JAIPUR HQ SAWAIMADHOPUR Hindaun Hindaun HO | 322230
554 | RAJASTHAN JODHPUR NAGAUR Didwana Didwana HO | 341303
555 | RAJASTHAN AJMER BEAWAR Beawar Beawar HO | 305901
556 | RAJASTHAN JODHPUR JHUNJHUNU Jhunjhunu Jhunjhunu HO | 333001
557 | RAJASTHAN JODHPUR NAGAUR Nagaur Nagaur HO | 341001
558 | RAJASTHAN JAIPUR HQ ALWAR Bahror Bahror HO | 301701
559 | RAJASTHAN JAIPURHQ JAIPUR CITY Jawahar Nagar Jawahar Nagar HO 302004
560 | RAJASTHAN AJMER KOTA New Grain Mandi Kota | New Grain MandiKota | HO | 324007
561 | RAJASTHAN JAIPUR HQ JAIPUR MOFFUSIL Shahpura Shahpura HO | 303103
562 | RAJASTHAN JAIPUR HQ BHARATPUR Bharatpur Bharatpur HO | 321001
563 | RAJASTHAN AJMER KOTA Kota Kota HO | 324001
564 | RAJASTHAN JAIPUR HQ JAIPUR MOFFUSIL Sambhar Lake Sambhar Lake HO | 303604
565 | RAJASTHAN AJMER UDAIPUR Udaipur Udaipur HO | 313004
566 | RAJASTHAN JAIPUR HQ BHARATPUR Deeg Deeg HO | 321203
567 | RAJASTHAN JAIPUR HQ JAIPUR MOFFUSIL Dausa Dausa HO | 303303
568 | RAJASTHAN AJMER CHITTORGARH Chittorgarh Chittorgarh HO | 312001
569 | RAJASTHAN JAIPUR HQ DHOLPUR Dholpur Dholpur HO | 328001
570 | RAJASTHAN JAIPUR HQ SAWAIMADHOPUR Gangapur Gangapur HO | 322201
571 | RAJASTHAN JODHPUR BIKANER Bikaner Bikaner HO | 334001
577 | RAJASTHAN JODHPUR SIROHI Sirohi Sirohi HO | 307001
573 | RAJASTHAN JODHPUR SIKAR Sikar Sikar HO | 332001
574 | RAJASTHAN JODHPUR SIROHI Jalore Jalore HO | 343001
575 | RAJASTHAN AJMER DUNGARPUR Dungarpur Dungarpur HO 314001
576 | RAJASTHAN JODHPUR NAGAUR Makrana Makrana HO | 341505
577 | RAJASTHAN JODHPUR SRIGANGANAGAR Sriganganagar Sriganganagar HO 335001
578 | RAJASTHAN AJMER KOTA Jhalawar Jhalawar HO | 326001
579 | RAJASTHAN AJMER DUNGARPUR Banswara Banswara HO | 327001
580 | RAJASTHAN JODHPUR JHUNJHUNU Chirawa Chirawa HO | 333026
581 | RAJASTHAN AIMER BHILWARA Bhilwara Bhilwara HO | 311001
587 | RAJASTHAN AJMER UDAIPUR Kankrol Kankroli HO | 313324
583 | RAJASTHAN JODHPUR SIKAR Srimadhopur Stimadhopur HO | 332715
584 | RAJASTHAN JODHPUR PALI Marwar Junction Marwar Junction HO | 306001
585 | TAMILNADU CHENNAI CITY TAMBARAM Tambaram Tambaram HO | 600045
586 | TAMILNADU WESTERN ERODE Bhavani Bhavani HO | 638301
587 | TAMILNADU SOUTHERN VIRUDHUNAGAR Sivakasi Sivakasi HO | 626123
588 | TAMILNADU WESTERN NILGIRIS Udagamandalam Udagamandalam HO 643001
589 | TAMILNADU CENTRAL VRIDDHACHALAM Kallakurichi Kallakurichi HO | 606202
500 | TAMILNADU CENTRAL MAYILADUTHURAI Mayiladuthurai Mayiladuthurai HO | 609001
591 | TAMILNADU CENTRAL PUDUKKOTTAI Pudukkottai Pudukkottai HO | 622001
502 | TAMILNADU SOUTHERN DINDIGUL Palani Palani HO | 624601
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503 | TAMILNADU WESTERN COIMBATORE Coimbatore Coimbatore HO | 641001
504 | TAMILNADU WESTERN POLLACHI Pollachi Pollachi HO | 642001
505 | TAMILNADU CHENNAI CITY ggﬁ?gﬁcm Mylapore Mylapore HO | 600004
506 | TAMILNADU CENTRAL KUMBAKONAM Kumbakonam Kumbakonam HO | 612001
507 | TAMILNADU SOUTHERN TIRUNELVELI Tirunelvel Tirunelveli HO | 627001
508 | TAMILNADU SOUTHERN DINDIGUL Dindigul Dindigul HO | 624001
509 | TAMILNADU CHENNAICITY | ANNAROAD Anna Road Anna Road HO | 600002
600 | TAMILNADU WESTERN ERODE Erode Erode HO | 638001
601 | TAMILNADU SOUTHERN TIRUNELVELI Palayankottai Palayamkottai HO | 627002
602 | TAMILNADU CENTRAL THANJAVUR Thanjavur Thanjavur HO | 613001
603 | TAMILNADU CENTRAL TIRUCHIRAPALLI Tiruchirappali Tiruchirappall HO | 620001
604 | TAMILNADU WESTERN SALEM EAST Salem Salem HO | 636001
605 | TAMILNADU cHENNAICITY | SHENRAICITY St Thomas Mount St.Thomas Mount HO | 600016
506 | TAMILNADU cHENNacrTy | FHENRAICITY Park Town Park Town HO | 600003
607 | TAMILNADU SOUTHERN KOVILPATTI Kovilpatti Kovilpatti HO | 628501
608 | TAMILNADU CENTRAL SRIRANGAM Srirangam Srirangam HO | 620006
609 | TAMILNADU CENTRAL PATTUKOTTAI Pattukottai Pattukottai HO | 614601
610 | TAMILNADU CENTRAL TIRUCHIRAPALLI Lalgudi Lalgudi HO | 621601
611 | TAMILNADU CENTRAL KARUR Kulitialai Kulittalai HO | 639104
612 | TAMILNADU CENTRAL CUDDALORE Cuddalore Cuddalore HO | 607001
613 | TAMILNADU SOUTHERN KOVILPATTI Tenkasi Tenkasi HO | 627811
614 | TAMILNADU SOUTHERN MADURAI Arasaradi Arasaradi HO | 625016
615 | TAMILNADU SOUTHERN TUTICORIN Tuticorin Tuticorin HO | 628001
616 | TAMILNADU WESTERN SALEM EAST Atur Atur HO | 636102
617 | TAMILNADU WESTERN TIRUPATTUR Tirupattur Tirupattur HO | 635601
618 | TAMILNADU WESTERN TIRUPUR Mettupalayam Mettupalayam HO | 641301
619 | TAMILNADU CHENNAI CITY CHENGALPATTU Chengalpattu Chengalpattu HO | 603001
620 | TAMILNADU CENTRAL CUDDALORE Chidambaram Chidambaram Ho | 608001
621 | TAMILNADU CENTRAL MAYILADUTHURAI Sirkali Sirkali Ho | 609110
622 | TAMILNADU CENTRAL NAGAPATTINAM Tiruvarur Tiruvarur Ho | 610001
623 | TAMILNADU CENTRAL SRIRANGAM Perambalur Perambalur Ho | 621212
624 | TAMILNADU CENTRAL SRIRANGAM Turaiyur Turaiyur Ho | 621010
625 | TAMILNADU CENTRAL THANJAVUR Mannargudi Mannargudi Ho | 614001
626 | TAMILNADU CHENNAI CITY TAMBARAM Avadi Camp Avadi Camp HO 600054
627 | TAMILNADU SOUTHERN KOVILPATTI Sankarankovil Sankarankovil Ho | 627756
628 | TAMILNADU SOUTHERN RAMANATHAPURAM | Ramanathapuram Ramanathapuram HO 623501
629 | TAMILNADU SOUTHERN TIRUNELVELI Ambasamudram Ambasamudram Ho | 627401
630 | TAMILNADU SOUTHERN TUTICORIN Srivaikuntam Srivaikuntam Ho | 628601
631 | TAMILNADU WESTERN NILGIRIS Coonoor Coonoor Ho | 643101
632 | TAMILNADU WESTERN SALEM WEST Suramanagalam Suramanagalam HO 636005
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633 | TAMILNADU CENTRAL PATTUKOTTAI Tiruturaipundi Tiruturaipundi HO 614713
634 | TAMILNADU CENTRAL THANJAVUR Papanasam Papanasam HO 614205
635 | TAMILNADU CHENNAI CITY TAMBARAM Ambattur Ambattur HO 600053
636 | TAMILNADU SOUTHERN MADURAI Tallakulam Tallakulam HO 625002
637 | TAMILNADU SOUTHERN THENI Bodinayakanur Bodinayakanur HO 625513
638 | TAMILNADU WESTERN COIMBATORE Rathinasabapathypuram | Rathinasabapathypuram HO 641002
639 | TAMILNADU WESTERN KRISHNAGIRI Krishnagiri Krishnagiri HO 635001
640 | TAMILNADU WESTERN TIRUPATTUR Gudiyattam Gudiyattam HO 632602
641 | TAMILNADU WESTERN TIRUPUR Tirupur Tirupur HO 641601
642 | TAMILNADU CENTRAL KUMBAKONAM Melakaveri Melakaveri HO 612002
643 | TAMILNADU CENTRAL NAGAPATTINAM Nagapattinam Nagapattinam HO 611001
644 | TAMILNADU SOUTHERN TUTICORIN Tiruchendur Tiruchendur HO 628215
645 | TAMILNADU SOUTHERN VIRUDHUNAGAR Rajapalayam Rajapalayam HO 626117
646 | TAMILNADU WESTERN DHARMAPURI Dharmapuri Dharmapuri HO 636701
647 | TAMILNADU WESTERN TIRUPUR Dharapuram Dharapuram HO 638656
648 | TAMILNADU CHENNAI CITY KANCHIPURAM Kanchipuram Kanchipuram HO 631501
649 | TAMILNADU SOUTHERN VIRUDHUNAGAR Aruppukottai Aruppukottai HO 626101
650 | TAMILNADU CENTRAL KARUR Karur Karur HO 639001
651 | TAMILNADU CHENNAI CITY ARAKKONAM Arakkonam Arakkonam HO 631001
652 | TAMILNADU CHENNAI CITY KANCHIPURAM Tiruvallur Tiruvallur HO 602001
653 | TAMILNADU CHENNAI CITY TIRUVANNAMALAI Tiruvannamalai Tiruvannamalai HO 606601
654 | TAMILNADU SOUTHERN VIRUDHUNAGAR Virudhunagar Virudhunagar HO 626001
655 | TAMILNADU CENTRAL VRIDDHACHALAM Vriddhachalam Vriddhachalam HO 606001
656 | TAMILNADU CHENNAI CITY ARAKKONAM Ranipet Ranipet HO 632401
657 | TAMILNADU CHENNAI CITY VELLORE Vellore Vellore HO 632001
658 | TAMILNADU SOUTHERN KANNIYAKUMARI Nagercoil Nagercoil HO 629001
659 | TAMILNADU SOUTHERN KARAIKUDI Devakottai Devakottai HO 630302
660 | TAMILNADU SOUTHERN SIVAGANGA Manamadurai Manamadurai HO 630606
661 | TAMILNADU CHENNAI CITY PONDICHERRY Villupuram Villupuram HO 605602
662 | TAMILNADU CHENNAI CITY TIRUVANNAMALAI Arni Ami HO 632301
663 | TAMILNADU SOUTHERN KANNIYAKUMARI Thuckalay Thuckalay HO 629175
664 | TAMILNADU WESTERN POLLACHI Udamalpet Udamalpet HO 642126
665 | TAMILNADU SOUTHERN RAMANATHAPURAM Paramakudi Paramakudi HO 623707
666 | TAMILNADU CHENNAI CITY PONDICHERRY Tindivanam Tindivanam HO 604001
667 | TAMILNADU CHENNAI CITY PONDICHERRY Pondicherry Pondicherry HO 605001
668 | TAMILNADU SOUTHERN DINDIGUL Nilakottai Nilakottai HO 624208
669 | TAMILNADU SOUTHERN MADURAI Madurai Madurai HO 625001
670 | TAMILNADU WESTERN ERODE Gobichettipalayam Gobichettipalayam HO 638452
671 | TAMILNADU CHENNAI CITY CHENNAI GPO Chennai GPO Chennai GPO HO 600001
672 | TAMILNADU CENTRAL VRIDDHACHALAM Tirukovilyur Tirukovilyur HO 605757
673 | TAMILNADU SOUTHERN SIVAGANGA Sivaganga Sivaganga HO 630561
674 | TAMILNADU WESTERN NAMAKKAL Namakkal Namakkal HO 637001
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675 | TAMILNADU SOUTHERN THENI Periyakulam Periyakulam HO | 625601
676 | TAMILNADU WESTERN NAMAKKAL Tiruchengodu Tiruchengodu HO | 637211
577 | TAMILNADU(PIP) | CHENNATCITY | SHERRAICTTY Thygarayanagar Thygarayanagar HO | 600017
678 | TAMILNADU(PIP) SOUTHERN KARAIKUDI Karaikudi Karaikudi HO | 630001
679 | UTTARPRADESH | LUCKNOW HQ LUCKNOW Lucknow Chowk Lucknow Chowk HO | 226003
680 | UTTARPRADESH | KANPUR FATEHPUR Fatehpur Fatehpur HO | 212601
681 | UTTARPRADESH | BAREILLY SAHARANPUR Saharanpur Saharanpur HO | 247001
682 | UTTARPRADESH | AGRA AGRA Agra Agra HO | 282001
683 | UTTARPRADESH | AGRA ETAH Etah Etah HO | 207001
684 | UTTARPRADESH | BAREILLY BAREILLY Bareilly Bareilly HO | 243001
685 | UTTARPRADESH | GORAKHPUR GORAKHPUR Gorakhpur Gorakhpur HO | 273001
686 | UTTARPRADESH | ALLAHABAD ALLAHABAD Allahabad Allahabad HO | 211001
687 | UTTARPRADESH | BAREILLY MEERUT Meerut Cantt Meerut Cantt HO | 250001
688 | UTTARPRADESH | ALLAHABAD PRATAPGARH Pratapgarh Pratapgarh HO | 230001
689 | UTTARPRADESH | ALLAHABAD VARANASI WEST Varanasi Cantt Varanasi Cantt HO | 221002
690 | UTTARPRADESH | BAREILLY KHERI Kheri Kheri HO | 262701
691 | UTTARPRADESH | GORAKHPUR AZAMGARH Azamgarh Azamgarh HO | 276001
692 | UTTARPRADESH | LUCKNOW HQ SULTANPUR Amethi Amethi HO | 227405
693 | UTTAR PRADESH BAREILLY MUZAFFARNAGAR Muzaffarnagar Muzaffarnagar HO 251001
694 | UTTARPRADESH | LUCKNOW HQ FAIZABAD Faizabad Faizabad HO | 224001
695 | UTTARPRADESH | LUCKNOW HQ RAE BAREILLY Raebarely Raebarely HO | 229001
696 | UTTARPRADESH | GORAKHPUR BALLIA Ballia Ballia HO | 277001
697 | UTTARPRADESH | GORAKHPUR DEORIA Deoria Deoria HO | 274001
698 | UTTARPRADESH | KANPUR KANPUR CITY Kanpur Kanpur HO | 208001
609 | UTTARPRADESH | LUCKNOW HQ SITAPUR Sitapur Sitapur HO | 261001
700 | UTTARPRADESH | KANPUR KANPUR CITY Kanpur Cantt Kanpur Cantt HO | 208004
701 | UTTARPRADESH | LUCKNOW HQ BARABANKI Barabanki Barabanki HO | 225001
702 | UTTARPRADESH | BAREILLY BIINOR Bijnor Bijnor HO | 246701
703 | UTTARPRADESH | BAREILLY BAREILLY Pilibhit Pilibhit HO | 262001
704 | UTTARPRADESH | KANPUR FATEHGARH Fatehgarh Fatehgarh HO | 209601
705 | UTTARPRADESH | AGRA MATHURA Mathura Mathura HO | 281001
706 | UTTARPRADESH | ALLAHABAD ALLAHABAD Allahabad Kutchery Allahabad Kutchery HO | 211002
707 | UTTARPRADESH | ALLAHABAD JAUNPUR Jaunpur Jaunpur HO | 222001
708 | UTTARPRADESH | GORAKHPUR GONDA Gonda Gonda HO | 271001
709 | UTTARPRADESH | KANPUR KANPUR CITY Nawabganj Nawabganj HO | 208002
710 | UTTARPRADESH | KANPUR KANPURMOFUSSIL | Unnao Unnao HO | 209801
711 | UTTARPRADESH | LUCKNOW HQ GHAZIABAD Noida Noida HO | 201301
712 | UTTARPRADESH | ALLAHABAD VARANASI EAST Varanasi Varanasi Ho | 221001
713 | UTTARPRADESH | BAREILLY MEERUT Baraut Baraut Ho | 250611
714 | UTTARPRADESH | KANPUR BANDA Harmirpur Hamirpur Ho | 210301
715 | UTTARPRADESH | LUCKNOWHQ FAIZABAD Akbarpur Akbarpur Ho | 224122
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716 | UTTARPRADESH | GORAKHPUR GONDA Balrampur Balrampur HO | 271201
717 | UTTARPRADESH | KANPUR BANDA Banda Banda HO | 210001
718 | UTTARPRADESH | BAREILLY HARDOI Hardoi Hardoi HO | 241001
719 | UTTARPRADESH | BAREILLY MEERUT Meerut City Meerut City Ho | 250002
720 | UTTARPRADESH | BAREILLY MORADABAD Amroha Amroha HO | 244221
721 | UTTARPRADESH | BAREILLY BIJNOR Dhampur Dhampur Ho | 246761
722 | UTTARPRADESH | ALLAHABAD GHAZIPUR Ghazipur Ghazipur HO | 233001
723 | UTTARPRADESH | LUCKNOW HQ GHAZIABAD Hapur Hapur HO | 245101
704 | UTTARPRADESH | LUCKNOW HQ LUCKNOW GPO Lucknow GPO Lucknow GPO HO | 226001
705 | UTTARPRADESH | LUCKNOW HQ SULTANPUR Sultanpur(Avadh) Sultanpur(Avadh) HO | 228001
726 | UTTARPRADESH | BAREILLY BUDAUN Budaun Budaun HO | 243601
797 | UTTARPRADESH | BAREILLY SHAHJAHANPUR Shahjahanpur Shahjahanpur HO | 242001
708 | UTTARPRADESH | AGRA ALIGARH Aligarh Aligarh HO | 202001
799 | UTTARPRADESH | AGRA BULANDSHAHR Bulandshahr Bulandshahr HO | 203001
730 | UTTARPRADESH | AGRA BULANDSHAHR Khurja Khurja HO | 203131
731 | UTTARPRADESH | GORAKHPUR AZAMGARH Mau Mau HO | 275101
732 | UTTARPRADESH | GORAKHPUR BAHRAICH Bahraich Bahraich HO | 271801
733 | UTTARPRADESH | GORAKHPUR BALLIA Rasra Rasra HO | 221712
734 | UTTARPRADESH | GORAKHPUR DEORIA Padrauna Padrauna HO | 274304
735 | UTTARPRADESH | AGRA JHANSI Jhansi Jhansi HO | 284001
736 | UTTARPRADESH | AGRA MAINPURI Mainpuri Mainpuri HO | 205001
737 | UTTARPRADESH | ALLAHABAD MIRZAPUR Mirzapur Mirzapur HO | 231001
738 | UTTARPRADESH | GORAKHPUR GORAKHPUR Kunraghat Kunraghat HO | 273008
739 | UTTARPRADESH | AGRA AGRA Agra Fort Agra Fort HO | 282003
740 | UTTARPRADESH | BAREILLY MORADABAD Rampur Rampur HO | 244901
741 | UTTARPRADESH | AGRA ETAWAH Etawah Etawah HO | 206001
742 | UTTARPRADESH | GORAKHPUR BASTI Bast Basti HO | 272001
743 | UTTARPRADESH | LUCKNOWHQ | GHAZIABAD Ghaziabad Ghaziabad HO | 201001
744 | UTTARPRADESH | AGRA JHANSI Orai Orai HO | 285001
745 | UTTARPRADESH | BAREILLY MORADABAD Moradabad Moradabad HO | 244001
746 | UTTARPRADESH | AGRA MAINPURI Firozabad Firozabad Ho | 283203
747 | UTTARPRADESH | AGRA ETAWAH Auraiya Auraiya HO | 206122
748 | UTTARPRADESH | GORAKHPUR BASTI Bansi Bansi Ho | 272153
749 | UTTARPRADESH | LUCKNOWHQ RAE BAREILLY Lalganj(Raebareli) Lalganj(Raebareli) Ho | 229206
750 | UTTAR PRADESH AGRA JHANSI Lalitpur Lalitpur HO 284403
751 | UTTARAKHAND DEHRADUN DEHRADUN Dehradun Cantt Dehradun Cantt HO | 248003
752 | UTTARAKHAND DEHRADUN DEHRADUN Dehradun GPO Dehradun GPO HO | 248001
753 | UTTARAKHAND DEHRADUN PAURI Kotdwara Kotdwara Ho | 246149
754 | UTTARAKHAND DEHRADUN NAINITAL Nainital Nainital HO | 263002
755 | UTTARAKHAND DEHRADUN CHAMOLI Gopeshwar Gopeshwar HO | 246401
756 | UTTARAKHAND DEHRADUN ALMORA Almora Almora HO | 263601
757 | UTTARAKHAND DEHRADUN PAURI Lansdowne Lansdowne Ho | 246155
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758 | UTTARAKHAND DEHRADUN PAURI Pauri Pauri HO | 246001
759 | UTTARAKHAND DEHRADUN PITHORAGARH Pithoragarh Pithoragarh HO 262501
760 | UTTARAKHAND DEHRADUN TEHRI Tehri Tehri HO 249001
761 | UTTARAKHAND DEHRADUN ALMORA Ranikhet Ranikhet HO 263645
762 | UTTARAKHAND DEHRADUN DEHRADUN Roorkee Roorkee HO 247667
763 | UTTARAKHAND DEHRADUN NAINITAL Haldwani Haldwani HO 263139
764 | WEST BENGAL KOLKATA SOUTH KOLKATA Tollygunge Tollygunge HO | 700033
765 | WEST BENGAL E'%TKTKW FNGAL | DarseeLING Siliguri Siliguri HO | 734001
766 | WEST BENGAL RS " | COOCHBEHAR Coochbehar Coochbehar HO | 736101
767 | WEST BENGAL SOUTHBENGAL | NORTH HOOGHLY Chinsurah Chinsurah HO | 712101
768 | WEST BENGAL Q'%ﬁgﬂﬁ ENGAL | sncpaieUR Jalpaiguri Jalpaiguri HO | 735101
769 | WEST BENGAL KOLKATA BARABAZAR Barabazar Barabazar HO | 700007
770 | WEST BENGAL KOLKATA BARASAT Barasat Barasat HO | 700124
771 | WEST BENGAL KOLKATA NADIA NORTH Krishnanagar Krishnanagar HO | 741101
772 | WEST BENGAL SOUTHBENGAL | MIDNAPORE Midnapore Midnapore HO | 721101
773 | WEST BENGAL KOLKATA PRESDENGY Belgharia Belgharia HO | 700056
774 | WEST BENGAL KOLKATA KOLKATA CENTRAL | pgrk Street Park Street HO | 700016
775 | WEST BENGAL KOLKATA KOLKATA NORTH Cossipore Cossipore HO 700002
776 | WEST BENGAL RO " | WESTDINAIPUR Balurghat Balurghat HO | 733101
777 | WEST BENGAL SOUTHBENGAL | BANKURA Bankura Bankura HO | 722101
778 | WEST BENGAL SOUTHBENGAL | CONTAI Contai Contai HO | 721401
779 | WEST BENGAL SOUTHBENGAL | TAMLUK Tamluk Tamluk HO | 721636
780 | WEST BENGAL B - | JALPAIGUR] Mal Mal HO | 735221
781 | WEST BENGAL SOUTHBENGAL | MIDNAPORE Jhargram Jhargram HO | 721507
782 | WEST BENGAL KOLKATA KOLKATA EAST Beleghata Beleghata Ho | 700010
783 | WEST BENGAL KOLKATA ALIPORE Alipore Alipore Ho | 700027
784 | WEST BENGAL SOUTHBENGAL | PURULIA Purulia Purulia HO 723101
785 | WEST BENGAL KOLKATA MURSHIDABAD Berhampore Berhampore HO 742101
786 | WEST BENGAL SOUTHBENGAL | ASANSOL Durgapur Durgapur Ho | 713201
787 | WEST BENGAL KOLKATA MURSHIDABAD Kandi Kandi Ho | 742137
NORTH BENGAL o
788 | WEST BENGAL & SIKKIM MALDA Malda Malda HO
789 | WEST BENGAL KOLKATA BIRBHUM Rampurhat Rampurhat Ho | 731224
790 | WEST BENGAL KOLKATA PRESIDENGY Baruipur Baruipur Ho | 700144
791 | WEST BENGAL KOLKATA NADIA NORTH Nabadwip Nabadwip Ho | 741302
792 | WEST BENGAL SOUTHBENGAL | BURDWAN Katwa Katwa HO 713130
793 | WEST BENGAL KOLKATA BIRBHUM Suri Suri Ho | 731101
794 | WEST BENGAL KOLKATA PRESDENGY | Diamond Harbour Diamond Harbour Ho | 74331
795 | WEST BENGAL KOLKATA MURSHIDABAD Raghunathgan Raghunathgan; Ho | 742225
796 | WEST BENGAL KOLKATA NADIA SOUTH Ranaghat Ranaghat Ho | 741201
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797 | WEST BENGAL KOLKATA NADIA SOUTH Kalyani Kalyani HO | 741235
798 | WEST BENGAL SOUTHBENGAL | HOOGHLY SOUTH Serampore Serampore HO 712201
799 | WEST BENGAL SOUTHBENGAL | HOOGHLY NORTH Arambagh Arambagh HO 712601
800 | WEST BENGAL SOUTHBENGAL | HOWRAH Salkia Salkia Ho | 711106
801 | WEST BENGAL SOUTHBENGAL | HOWRAH Howrah Howrah Ho | 711101
802 | WEST BENGAL KOLKATA BARASAT Basirhat Basirhat Ho | 743411
803 | WEST BENGAL KOLKATA SQIE(;JDTEI\;I\C,\\I(ORTH Barrackpore Barrackpore Ho | 700120
804 | WEST BENGAL KOLKATA Kolkata GPO Kolkatta GPO Kolkatta GPO Ho | 700001
805 | WEST BENGAL SOUTHBENGAL | ASANSOL Asansol Asansol Ho | 713301
806 | WEST BENGAL SOUTHBENGAL | ASANSOL Raniganj Raniganj Ho | 713347
807 | WEST BENGAL SOUTHBENGAL | BURDWAN Burdwan Burdwan Ho | 713101

NORTH BENGAL - - 734101
808 | WEST BENGAL & SIKKIM DARJEELING Darjeeling Darjeeling HO

NORTH BENGAL 737101
809 | WEST BENGAL & SIKKIM SIKKIM Gangtok Gangtok HO
810 | WEST BENGAL Kolkata A-N Islands Port Blair Port Blair HO HO | 744101
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